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Water is the basic need of our life. All 
livins beings creatures, trees and plants 
arc . dependent on water. Nature has 
given us life after creating immense 
resources of water. 

Yamuna river is the pride of our 
capita), Delhi. At one time, this river 
was famous for its pure, clean and 
healthy water. But now, its water is 
being polluted by the discharge of 
factory effluents into it. As a result, 
the YalDuna ri ver water is stinking. 
It has become a breeding ground for 
many types of germs and diseases. 
In this way, the water of the Yamuna 
river is being polluted. 

The pollution of the Yamuna water 
in Delhi is linked with the industrial 
developnlent and population growth. 
The industrial development results in 
increased discharge of effluents. The 
danler of water pollution has 
further increased due to the production 
of dyes and paints, insecticides and 
radio-active material. Diff~rent chemi-
cals either dissolve into water or they 
act mixed with food stuffs 

I request the Government to take 
immedia te steps to keep the Yamuna 
water clean, so that pollution of the 
river water does not take a serious turn. 
Flowiog of industrial wastes and 
effluents into the river must be 
stopped. 

Some immediate steps shoud be 
taken, like enforcing a code of conduct 
on factories, stopping the flow of 

effluents and disposal of sewage into 
the river. Our Prime Minister talees 
keen interest in ecology. He has shown 
a persona) interest in the programme 
for the purity of the Gaoga water. It is 
my requcst to him that there should 
be an intesrated scheme to save the 
the Gaol. and the Yamuna ri vets from 
pollution, 

12.39 brl. 

MOTION OF THANKS ON THE 
PRESIDENT'S ADDRESS-Contd. 

[English] 

MR. DEPUTY SPEAKER: Now 
the House will resume discussion OD 
the following Motion of Thanks on the 
President's Address moved by Prof. 
N. G. Ranga and seconded by Shri 
B.R. Bhagat on 18th January, 1985:--

'Tha t an Address be presented to 
the President in the fo))owing 
terms:-

That the Members of Lok Sabha 
assembled in the session are 
deeply gra teful to the President 
for the Address whicb he bas 
been pleased to deliver to both 
Houses of Parliament assembled 
together on the 17th January. 
1985. u , 

Shri Narayan Choube-- absent. 

Shri Sultan Salahuddin Owaise. 

[Translation) 

SHRI OWATSI (Hyderabad): Mr. 
Deputy Speaker , Sir, seveal issues 
have been touched in the PresideDtSs 
Address. There is a mention 
of corruption and many other 
problems. But. I would submit that the 
largest minority in India is the Muslim 
community, They have a few problems 
of their own. Those problems should 
also be brought before this House. 
You are aware that the foremost 
problem of the Muslims is the problem 
of law and order in India. After 
independence, 17,000 riots took place 
in India in which Muslims bad to 
suCCet a lot in terms of loss of 
life and property. They had to Jose 
their honour also. Tba t is wby I 
want that a police force should be 
created for this purpose. which Ihoulcl 
bl'" l~ per cent Mus]illl$. Christiua. 
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Harijans . and people belonging to 
other communities, because it is 
seen that whenever there is a riot, 
Muslims are not only the sufferers but 
tbey are arrested also. Ther~fore, to 
put an end to such riots, the only 
solution is to create a police force 
of this kind. 

Moreover, the representation of the 
Muslims in the government services has 
come down to less than 2 per cent. 
They are being totally deprived of 
Government services today and have 
no hope for the future also. 

In addition to this, it is my request 
that interference in their personal 
law should come to an end, because 
according to the amendment made by 
the present ParJiament, any Muslim 
who divorces his wife, has to pay her 
mai 11 tenance allowance till she re-
marries. This is against our Sharivat 
and the law should be amended 
to annual such interference in our 
persona 1 La w . 

Similarly, there are many more 
things. You may be aware that the 
Muslims had recently agitated in 
connection with mosques in Delhi. 
They had demanded that any mosque 
which came under the category of 
ancient monuments should be opened 
to the pUblic, so that they got the 
facility to offer lvamaz there, because 
a mosque is built to offer Namaz and 
not to be protected by the Ancient 
Monuments Department of the 
Government of India. 1 t is alright that 
you protect them to which we have no 
objection, but the public shouJd have 
the liberty to offer Nama= at any time. 
These are the things over which people 
of this area are perturbed. 

In addition. I would like to 
request tbat in Hyderabad also such 
facilities should be made abailable. 
Althouah Hyderabad is an aJlcient city, 
yet it Jacks even basic amenitics. It is. 
tt-erefore, n~sary tha t some assi.-
tuee ia provided by tbe 
Central Government. so that tIM basic 

ameni ties could be provided to the 
people residing there. 

At the same time, I would like to 
say that the Central Government 
should enact a common law providiug 
for an identical age of superannuation 
for all government employees throug-
hout India. As you know, the age 
of superannuation in Andhra Pradesh 
was S8 years previously but it was 
reduced to 55 years nrhen the NTR 
Governmen t came to power and as 
a result thereof thousands of employees 
were thrown out of employment all 
of a sudden. It has, however, been 
enhanced to S8 years now)but the result 
is that thousands of employees who 
were retired earlier, are suffering 
even today. No relief has been 
provided to them so far. 

Issues regarding recent elections 
have been raised here just now. I 
would also like to bring it to the 
notice of the Government of India that 
hundreds of persons were arrested on 
the eve of recent elections. In my 
area also, 400 persons were arrested 
and that too just one day before the 
ejections. Similarly, in Secunderabad, 
from where our Union Minister, Mr. 
Anjiah. has been returned, four to 
five hundred party workers were 
arrested. I do not think that impar-
tial elections can be conducted 
in this way. i would Ii ke you to ensure 
that elections are conducted imparti-
ally. It should not be the case that 
all the party workers are arrested just 
on the night before elections and 
after that you come forward to say 
that fair elections have been conducted. 
I do not thillie such an election can be 
termed as impartial. Today there is a 
care-taker Government in Andbra 
Pradesh and eJections are proposed 
to be held there. But the Police 
officers there are beiDg transferred 
riabt now. I.G.P. has been trans-
ferred. it is very unfair. Similarly, 
District Blection Officers, Municipal 
Corporation officers are also beiDI 
fransferred. You will be surprised to 
know that thousands of namel. only 
of tbe Muslim, were struck off fr.m the 
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electoral rolls. Seven thousandt names 
were added to the list in a particular 
year while seven thousand names were 
deleted from it the next year. The 
question is as to how these names 
were deleted within a year. In this 
way. the number of the people who were 
on the electoral rolls five years back, 
has been reduced today. Population 
is increasing but the number of voters 
in Andhra Pradesh is decreasing 
conti nuous)y. It is the duty of 
the Government of India to loot into 
aU these matters as to why all such 
things are taking place tbere. At tbe 
same time I would like that it should 
also be looked into as to what is 
happening with the minority community 
there. I t is your job to keep a proper 
control over the situation prevailing 
there as the minority community is not 
feeling safe there. Whatever has 
happened to the minority community 
there, is Continuing uninterruptedly 
and has now assumed alarming pro-
portior:s. With the result that hund-
reds of thousands of people are facing 
trouble, some are leaving the ci ty and 
others are selling thl!ir houses and 
shifting their business. In this situ-
ations it is the responsibility of the 
Government to maintain Jaw and 
order there and extend all help to the 
minori ty communi ty. 

The Government is secular. I 
would like that the secularism ,should 
actuaHy be practised in Andhra Pradesh. 
There should not be a ny talk of 
granting holy status to any city. It is 
stated that the status of Vatican city 
would be glanted to Tirupati. 1 do 
not think such talks and things are 
proper in secu1ar J ndia. Some people 
may demand a holy sta tus (or Ajmer 
or for any Gurudwara. The Govern-
nlent should keep a vigil on all such 
things 

The question is who will testify 
that there is secctarism in the country. 
It is only the minority that can do so 
and When the minority of this country 
say tha t there is secularism here, then 
only the world will accept U. But if 
the minority does not fee) safe, it is 

sure there is no secularism here. 17 
thousand riots have taken place here 
after India became independent. I 
think there has been more bloodshed 
in India than in any other country. 
Today jf you ob.,erve you wiH find 
tbat water has got some value in this 
country but the blood of the Muslims 
has no value at aU. This situation 
must come to an end now. I hope it is 
the duty ef our new young Prime 
Minister, wno was able to control tbe 
recent riots in Delhi. to curb aU such 
activities. The injustices that have been 
done continuously should be put to an 
end so that recurrence of such riots 
could be prevented. 

All complicated issu'!s relating 
to the minority community should be 
looked into properly ~ith a view to 
find out their causes and to know where 
injustice has been done and to suggest 
ways and means to remove that. In 
order to solve the problems of 
minorities" tbe Minorities Commissions 
have, undoubtedly, been set up both 
the centre as will as in States but their 
reports are thrown into waste paper 
baskets and not acted upon. It would 
be better to make the commission's 
recommendations JegaJly binding. 
Otherwise it happens tba t the 
Commission is appointed and the 
report is submitted, but the report is 
thrown into the waste paper basket. 
No result is achieved. Therefore, 
the Minorities Commission should be 
aranted statutory states, so that their 
recommendations are implemented and 
the facts co~e to Ii,ht. 

With these few words, I thank you 
for Jiving me time to speak. 

SHRI AZEEZ SAlT tDharwad 
South): Mr. Deputy Speaker, Sir, I 
associate myself with the Motion of 
Thanks 00 tbe PresidenCs Address. tile 
President in his Address explained tbe 
serious conditioti prevailing in the cou-
ntry aDd has also mentioned about the 
astelSimation of our sister ,Prime Minister 
SIIIt. Indira Gandhi. It was a lruesome 
murder which bad serious repercussion. 
in the country. Smt. Indira Gandlri baa 
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sacrificed h~r life for tbe sake of the 
unity and security of the country. the 
President also touched the 20-point 
prolramme. As far as the 20-point 
programme of Govt. of India is con-
cerned, we should not only ensure 
its successful implementation but also 
see that its benefi ts reach everybody. As 
far as r know, the minorities, in any 
part of the country, are not being 
treated at par with other sections of the 
society, whether it be the matter of bank 
IGans or any other scheme, constant 
injustice is being meted out to the peo-
ple belonging to minoriy communties. 

Nothing has been said in the 
President's Address about the 
minori ties us. my learned friend Sh"i 
Sultan Salahuddin Owaise has just 
mentioned, th"ere is a minority 
community in this country which is 
Dot only the largest minority commu-
nity but also has a distinct culture 
and identi ty and the circumstances 
are such that its culture and identity 

. should be preserved. Shri Sultan 
Salabuddin Owaise made a specific 
mention of the Personal Law. It has 
been made clear in the manifesto of 
our party that the Government would 
not interfere with the Personal Law. 
I would like that this should not 
remain confined to the manifesto only. 
I would requ.:st our young Prime 
Minister that while replying to the 
dabate, he should declare in the 
House that ~he Government would 
not interfere with the Personal Law 
of the Muslims, as mentioned in the 
menifes to. 

SHRI OW AtSI ~ Announcement to 
this effect has been made. 

SHRI AZEEZ SA IT : It has been 
announced, but I would like that our 
Prime Minister should also declare 
in the House that there would be no 
interference. In the Address agri<:uhural 
workers have been praised for the 
hard work done by them in increasins 
the production of foodgrains. I am 
thankful to the President for these 
remarks. But as Labour Minister 

it has been my experience that this 
is t'to largest unorngiased sector. For 
tbeir benefit welfare laws, on the 
Jines of Lime workers Welfare Fund, 
Bidi Workers Welfare Fund should 
be enacted so, as to fix minimum 
wages and also to creat a welfare 
fund for them. 

The President of India has revealed 
in his Address that textile mills in 
India are in a very bad shape. Some 
new measures will have to be taken 
to save them. Modernisation is 
required and alongwith it we shall 
also have to absorb the workers in 
these mills. 

About education, it has been men-
tioned that a national policy will 
be adopted. In my opinion it is a 
concurrent subject. It should be taken 
out of the State list and included in 
the Union List, so that some uniform 
educational formula is adopted in 
all the St ates under one national 
policy . 

I come from Karna taka, where 
we have been facing many diffi-
culties with respect to education. An 
Education Bill was recently brought 
which have been passed and sent for 
President's Assent. I had written to 
the President of India that it was 
against the spirit of the Constitution 
of India and it should not be Assented 
to. As a result thereof, no decision 
has yet been taken on this Bill. 

Irrigation has also been mentioned 
in the Address. The area to which 
I belong is a very backward and 
pover ty-stricken area. I would like 
that Upper Tunga Project should be 
undertaken at· the earliest, so that 
3.96 lakh hectares of Jand is brought 
under irrigation. I would again say 
that there is no mention about the 
minorities in the President's. Address 
There are so many problems of 
minorities and I would deal with them 
in the next Budset Session. 

Wi th these words, I cODclude 
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SHRI P.R. KUMARAMANGALAM 
(Salem>: Mr. Deputy Speaker, Sir I rise 
to support the Motion of Thanks on 
the PresidenCs Address moved by the 
hone member, Prof. N.G. Ranga. I 
take this opportunity to point out 
that the Motion is properly eddressed 
stating that the unambiguous verdict 
of the people is also for continuity 
of the basic policies which have 
given strength to OUf country and for 
dynamic responses to the changing 
situation. If I may, I would like to 
add that the emphasis should be in 
future on the dynamic responses to 
the changing situation for the simple 
reason the people would not tolerate 
Inaction they want changes quickly; 
they want rapid growth very rapidly. 
It is not possible any more for us to 
give excuses or an) other form of ans-
wers to inaction, The people will not 
tolerate any delay, brook any answer 
to inaction. 

I think you are a ware and I am 
sure most of the members of this 
House would agree wi th me tha t 
progress requires discipline, standards 
as well as action. it is impossible if 
you have a confusion or varying 
standards to have quick progress. It 
is a facf undoubtedly that even though 
we are among the developing. nations, 
one of the reasonably well developed 

developing nations,we have varying stand-
ards with varying views and ideals in 
similar situations. To give an example, 
if you go to banks for assistance 
under the same ~cheme you will find 
two different banks giving people of 
our country different forms, aski ng 
different queries and raising different 
rules. 

13.00 hrs. 

The reason is simple. It is a total 
or standardisation and a certain 
amount of confusion in our adminis-
trative system. The red tape which is 
very much prevalent, which is there, 
whether you want to start an industry 
or whether you want to appJy for a Joan, 

Of whether you want to build your 
own house or you want to do anything 
the red tape is very much visible. And 
in our nation it is this red tape which 
is coming in the way of progress. 
Unless we standardise and discipline 
the bureaucracy as well as ourselves 
it js impossible for us to have rapid 
progress. And, may also say, that in 
order to have progress it is necessary 
for us to use almost every instrument 
that is available, that science has 
made available, that technology has 
made available, in order to achieve 
rapid progress? It is no longer possi. 
ble for us as a nation, on this eve of 
the twenty-first century to sit apart and 
say that we will ado;>t old fashioned 
methods or policy instruments and use 
the same to achieve progress. Time 
never waits for anybody and neither 
would progress I f we have to catch 
up with the rest of the world, we have 
to use every sing1e instrument that is 
available, in both science and techno-
logy for progress. But at the same 
time there is a smalJ world of caution, 
which I thought all of us should adhere 
to. Mere blind purchasing or utilisa-
tion of instruments of technological 
progress will not solve the problem. We 
will firstly have to standardise all our 
institutions for like manner of function-
ing, discipline ourse Ives, and only then 
can we be capable of using this new 
instruments which technology has made 
avai lable. To be explicit, I would say 
if you want to put computers, for ex-
ample in banks, it is impossible to do 
so today unless all your banking insti-
tutions have similar forms, similar set 
of rules and tackle all your problems 
similarly. The amount of confusion 
that is there is almost similar some-
times to our Zero Hour here. It is 
quite amazing to know that jf one goes 
to any institution or any organisation 
one comes across the same state of 
affairs. Thi~ is because of lack of 

standardisation and Mr. Deputy-Speaker, 
a t this moment 1 would like to tate 
this opportunity to request you to ask 
the Government as a whole to take it 
up on a priority, to immediately, elf.eti. 
vely standardise, remove unreasonable 
and unnecessary restrictions. simplify 
and follow the ea,iest c:oursc that if 
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required for rapid progress keeping of 
course, the national interests in mind. 

Lastly, I would like to state that ;t is 
not a simple rna tter to say tha t we wi II 
have a new national education policy 
without r~ally ana1ysing our manpower 
resources. Therefore, Mr. Deputy-
Speaker. Sir, I request you to address 
the Government as a whole that it is 
necessary firstly to do a proper man-

power planning to know what sort of job 
will be available in future, what sort of 
qualifications are required and there-
after formulate an educational policy 
Till now, we have formulated our 
educat ional policies based on various 
considerations but I thi nk for the 
future the most importan t consideration 
should be, depend ~ng on our develop-
ment plans bow many jobs are going to 
be available, and which sort of are 
going to be available jobs are going 
to be- availabfe and wha t 
are the qualifications required for 
the job a nd on the ba ,is of tha t Jet us 
have an educationa I policy. Otherwise, 
we will be faced once again with the 
present set of circumstances, having 
educated unemployed, some of them 
very highly qualified. We have doctor-
ates in very sensitive subjects like some. 
times physics who have no jobs avai 1-
able and it is a highly embarrassing 
situation for many of us younger mem-
bers of this honourable augus t House to 
face some of those educa ted unemplo-
yed youth. 

Therefore, I would request you Sir, 
to intervene and convey to the Govern-
ment that it is necessary firstly to do 
manpower planning in consonance and 
in link with the future plans and even 
for the Seventh Plan and based on the 
same, formulate our educational policy. 

May I, with your permission, touch 
upon a subject which the President has 
meatioDed. quite strongly, but I feel not 
with enoulh emphasis? That is OD the 
IUbject of Sri Lanka and the ethnic 
violence in Sri Lanka. It is not a 
matter I think: which anyone of us can 
look at lightly any more. The ethnic 
YioleDce in Sri Linka is Dot a matter 
aDJ more whj~b ODe caD sa)' i. an 

internal matter of that country. There 
are many people who have been affec-
ted. how many of us in this Hous~ 
itself can say arc our brothers and 
sisters and close relations. I would 
like to submit that the TamiJians in Sri 
Lanka are not necessarily Indians. In 
fact, some of the Tamilians who had 
settled in Sri Lanka, settled there long 
before even the Sinhalese settled in Sri 
Lanka. The history has stated that weB 
in advance. In fact, even the Sri 
Lankan Government does indicate and 
refer to the Sinhalese Tarni I and the 
Indian Tamil. The reason is very 
simple. Nearly 2500 years ago, even 
before the Sinhalese came in and Prince 
Vijaya set up his kingdom, Tamllians 
had ~oved in there in the northern 
region. That is why, those Tamilians 
are called Sinhalese Tamilians. In the 
eighteen and nineteen centuries the 
British took some Tamilians over to 
Sri Lanka to manage their tea estate. 
They are called Indian Tamilians. There 
is an open direct discrimination against 
Tamilians as a race, whether Sinhalese 
Tamil or Indian Tamil. Today, they 
are being subjected to open violence by 
the Government utilising unifortnate 
elements and forces like the Mossad. 

I do know t ha t there is a calling 
attention notice on this matter. But I 
wish to say this that the Government of 
India should take up the matter on a 
serious footing and find a solution 
expeditiously, if necessary by resorting 
to whatever diplomatic forces that are 
available, whether using our position 
of having our Prime Minister as the 
Chairman of the Non-Aligned Meet or 
by using any other position. The 
Tamilian people in OUf own country 
will not forgive us if we allow matters 
to lie low since TamiJians are being 
massacre in thousands. 

I would like to end with the small 
request through you, Sir, to the hon. 
Members on the oth~r side that 
this time the people lave their verdict 
with the hope of rapid growth and in 
case, per chance, rapid growth does Dot 
take place, tbe people will not lose 
faith in the rutinl part)' oDI)' but the)' 
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wilJ lose faith in the s),st-em aDd this 
institution. Therefore, I request them 
through you that tbey should cooperate 
with us a,nd help us. We will definitely 
take them with us on any problem and 
on any issue. We require them to 

,solve the problems. I am sure, they 
will cooperate and they do understand 
very clearly that the future will not 
brook any excuses and the people will 
never forgive either them or us in case 
the growth is not rapid. 

SHRI NARAYAN CHOUBEY 
(Midnaporc) ; Actually the country is 
passing through a condition full of 
perils and dangers. As a part of the 
global strategy of US imperialism to 
prepare for a world war which will 
definitely turn into a nuclear holocaust, 
our country is being surrounded by U.S. 
arms. Pdkistan is being armed to the 
teeth. The American bases are coming 
up in Bangladesh under one name or 
the other. There is Diego Garcia in the 
Indian Ocean full of modern arnlS 
including nuclear arms. 

There are serious attempts to des-
tabJise this country of ours from within. 
In Punjab, Assam and some other place 
secessionist elements taking advantage 
of the genuine long standing grievances 
of the people, are working overtime to 
divide our country. Even our late and 
dear Prime Minister was brutally mur-
dered at her residaence by her own 
bodyguards. It was a neat and well 
thought-out plan of imperialism and 
CIA formaUy executed by some Sikh 
secessionist elements. 

Now comes the biggest of big news 
ever. The house of th:: Prime Minister 
itself was the centre of espionage. Now 
comes the information that foreign 
Western powers were all working over 
time to destabilise the country. from 
within the house of the Prime Minister 
BV\lD the persona) staff of the Prime 
Minister was involved in passing stra. 
tegic information of the C.I.A. 

Our party has aU along ~en 
warniaa tbe Govern neot that tbe Im-
pcri.'i~? tho USA and the CIA are .11 

engaged in destabi lising the country. 
The Government did not pay sufficieDt 
heed to these warnings. They even 
refused and still refuse to name tho 
U.S. Imperialism. Throughout the ele-
ctions, Government went on blamina 
the opposition for destabiJisation. 
However, we, from CPI, will continue 
to lend fuJ) support to the Government 
for national unity and against destabi. 
lisation. Let the new Prime Minister 
and his Government take bold steps in 
the matter. Our support to those pro-
per steps will continue. 

There had been a total collapse of 
Government for three to four days in 
Delhi after 31.10.1984 when Shrimati 
Indira Gandhi was murdered. Three 
to five thousand Sikhs have been killed. 
Attacks in a planned manner, with 
voters' lists in hand, went on. Leading 
Congressmen, including some M.Ps. 
led the mob attacks. We want a judi-
cial probe into the matter. We want 
that 'Punjab problem should be solved 
early and we will lend all help to the 
Government if it wants to solve the 
problem of Punjab. 

We accept the mandate of the people 
that came out of the general eJections. 
It was for national unity aud integrity. 
But never before there has been such 
misuse of mass media, never before 
there has been such misuse of T.V. and 
radio Such clossaJ expenditure on 
advertisement, such massive rigging as 
took place in Bihar, has never taken 
place. The photographs have appeared 
in Telegraph ... , •. (Inlerruptlons) 

PROF. K.K. TEWARY (Duxar): 
West Bengal voters' list was manipula-
ted. 

SHRI NARAYAN CHOUDEY : Sir, 
he has not seen the photographs coming 
in Telegraph ... .. ( Interruptions) 

PROF. K.K. TEWARY : I wiJl see. 

SHRI NARA Y AN CHOUBBY: 
Much before the elcetions~ tho GOvctll-
ment had decided tbat such and IUell 
seats in Bibar must be won. A iJarlDa 
case is the election at Patna where eYOIl 
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the directives of the Election Commis-
sion have been amended at the last 
moment to allow counting of votes in 
such booths where polling was between 
90 per cent to 100 per cent. It was 
only to defeat Shri Ramavatar Shastri, 
the candidate from our party. 

Tall claiml have been made regar-
ding the health of economy under this 
Government. I beg to ci te, and you 
will agree with me, that even the reduc-
ed target s of the Sixth Plan are not 
goine to be fulfilled. A shortfall to the 
tune of R~. 10,000 crores in plan ex-
penditure in the final year due to the 
paucity of funds has been there. Defici t 
financing bas exceeded by Rs. 3,700 
crores as against the budget provision 
of Rs. 1,762 crOTes. Overdraft by States ... 

(Interruptions) 

PROF. K.K. TEWARY: Mr. Deputy 
Speaker Sir with due respect to the , , 
hone Member who is a very senior Mem· 
ber, It is against the convention and the 
rules to read out from a prepared state-
ment. The whole speech cannot be read 
out. 

SHRI NARAYAN CHOUBEY: 
These are only notes. 

SHRI EDUARDO FALEIRO 
(mormugao) : Sir we are not against 
regarding Actually 9 it takes lot of time 
in making the speech very comprehensi \Ie 
When tbe Chair gives a ruHng, then 
everybody must abide by it. 

SHRI NARAYAN CHOUBEY; you 
can see to it, Sir these are or.Jy points. , 

MR. DEPUTY-SPEAKER: Please 
make use of the points only, don·' read 
the whole thing. 

SHRI NARA Y AN CHOUBEY: 
Why don't you see, Sir, these are points 
only •••••• (Inter' up lions) 

MR.. DEPUTY .SPEAKER; Please 
addle •• the Cbair ... only. 

SHRI NARAYAN CHOUBBY : Sir. 
he is against quoting figures which 10 
against his Government. Overdraft by 
Sta tes has been nearly Rs. 2,000 crores. 
There has been a heavy shortfa)) in the 
plan expenditure to the tune of 2S to 30 
per cent. So, naturally there is a trade 
deficit in this year to the tune of Rs. 
6,000 crores. (Inlerruplions) For West 
Bengal the overdraft is something like 
Rs. 219 crores; for UP the overdraft is 
Rs.250 crores. The total overdraft is 
something like Rs. 2,000 crores. 

The (oreign exchanje reserve of Rs. 
6,500 crores, as claimed by Rashtrapatiji 
is ilJusory because out of this Rs. 4,420 
crores are IMP loans. From next 
financial year the repayment liability of 
the Government will increase. Now we 
are making a repayment of Rs 1,000 
crores annually. From next year it will 
be Rs. 2,900 crores annua))y. So, we 
want to know the fate of the Seventh 
Plan. Earlier, it was stated that we 
will have a gross deficit of the order of 
Rs. 40,000 crores. Now what are you 
going to do? Are you going to have a 
Plan holiday, or are you going to prune 
planning to the turn of Rs. 1.18,000 
crores? 

Government have taken loans from 
the World Bank and the IMF. It is tcue 
that we have not drawn the last instal-
ment of the loan from IMF. But what 
about the loans that you have taken 
from Euro dollars countries? What is the 
rate of interest? The Government must 
openly out and say the amount of loan 
they have taken of Eura-dollars and for 
what purpose they have made use of 
them .• (Interruptions) Since Shri Tewari 
bas come here by rigging, he is incorrigi 
ble. 

You have now deviated from the 
Industrial Policy Resolution of 1956. 
In that Resolution, we had decided 
that the public sector will be attajnins 
more and more commandina beiahts 
every year. But now we are findinl 
that it bas been diluted to a areat ex-
tent and that even the core sector of 
the economy il beiDI banded ov,r '0 
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the private sector. It is now" in frobt 
of all of us to see. We have the ArjuD 
Sen Gupta Report We have got the Abid 
Hussian Report. They say tbat the 
public sector should have lesser and 
lesser commanding heights, as compared 
to the private sectof. The new Go-
vernment, the youngman's Government, 
is giving green sinlal to 
multinationals and monopoly hoUles of 
the private sector. Tatas are . de-
manding that the MRTP Act should be 
be scrapped and that they should be 
permitted to penetrate into the sectors 
of medium and small-scale industries. 

In the name of modern know-bow, 
in the name of pt:rfomance 
in the name of quick results, this 
Government is going to aHow more 
foreign capital to get into this country. 
We are apprehensive that, if more capi-
tal from foreign countrie'J comes in-
to this country, it will spell disaster 
to our economy. There is a saying in 
Bengali: 

"Waniker Mandand dekha dislow 
rajdundrupe Pohale Sharvari''. 

The East India Company came here 
as traders. Then, making lise of their 
trading capaci ty, they controlled the 
economy and then took ov~r the reins 
of this country. Now, by allowing 
f()ceign capital to come into our coun-
try without any check, we shall per-
hap be dOing something which will 
spell disaster to our economy. 

Even in January 1980, in the policy 
statement it was nlentioned tbat the 
role of the public sector i~ to build the 
pillars of the economy, the infrastruc-
ture. Now it is being built in su\:h a 
way as only to help the private sector 
which can make use of it. We must 
remember that the performance of the 
public sector is not in any way 
worse than that of the private sector. 
Yet, there is a hullabaloo from the 
ruUna party that tbe public sector 
ihould be curbed, it should Dot be allo-
wed to reach the commandina beipts. 
AccordiD& to the BPE R.eport, in 1979 

in man)' units the capacity utilisation 
by the public sector is much better 
than that of the· private sector. No" 
if we open our floodgates to the multi-
nationals and foreign monopoliel, it 
will further weaken our economy. 

There has been no mention in the 
Speech of our Rashtrapatbi about tho 
role of the small-scale industries. 

Now, I come to all round poverty 
that is prevailing in this 
covntry. There are ~Iaims that 
poverty is there among the fifty per 
cent of the population while tbe Go-
vernment claims that it is only 42 pcr-
c:ent. Whetever the figures, it is a 
fact that the largest number of people 
in the world living under poverty line 
are in this country whose name is 
IBdia. Per capita availability of arain 
and cloth has been systematically com-
ing down. 

PROF. K.K. TEWARY: They are 
symbolised by you. 

SHRI NARAYAN CHOUBEY: 
Thank you, go on speaking. Indira .. 
wave would not continue fOf more than 
one year. Don't worry for that. 

Employment genera tion by NRI!P 
is coming down gradua)Jy. In 1)80-81 
it was 414 milJions and in 1981 .. 82 it 
came down to 3SS millions and in 1983-84 
it becam: 302 million only. Now look 
at the funds for tbe NREP. They bav\! 
also been comin, down. In 1983-84 it 
was Rs.S37.9 crores and tbeir utilisa-
tion was only Rs. 393.45 crotes. In 
1984-85 the amount came down to 
Rs. 487.53 crores and only Rs. 39.33 
crores were utilised up to August. But 
then elections came and tbey were used 
for tbe ejection purposes. 

Avorale real carnin, of tho rural 
labour declined as per the Sixth P .... 
Document. 

Now. I come to bow their GarRti 
aatao GovcrnmeDt fUDCtioDCd. 1Aok 
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at the a~sets in the rural areas. Thirty 
percent of the lowest group in tbe rural 
areas controJJed only 2.5 per cent of 
the assets in 1961 and in 1971 it came 
down to 2 per cent. Now look at the 
top 30 per cent. They controHed 79 
per cent. of the assests in 196) and in 
1971 they were controJling 81.9 per cent. 
This is how your Garibi Hatao Gover-
nment has worked an this is the fair 
distribution of assets. 

They have done away with the land 
reforms. My friend Tewary will de-
finitely support me in this case. In 
Bihar, UP and other places land re-
form has been given a good-bye. Only 
in the States which are run by the Left 
and only such States which are not 
now run by the Left parties, but were 
run by them like in Kerala. they 
could implement the land reforms. 
Tbe planners were not fools when they 
spoke of the need for land reforms. 
They have ~aid land reform is one of 
the most important pillars for the eco .. 
nomic growth in the country. But 
Congress (I} under the pressure of 
the landlord lobby has given a comp-
lete good b)e to the land reforms. 

I would not say anything abou t the 
price rise. You caD go yourselves and 
find out what is prevailing in the 
market and see for yourselves what has 
been claimed in the Rashtrapati 
Bhashan and what is there in reality. 

Now I come to the unemployment 
problem. The largest Dumber of un-
employed people living in this world 
are the inhabitants of the country 
named India. In 1980 when the 
Congress (I) Government came to 
power in the name of Garibi Hatao 
and the 20-point programme the un-
employment figure was 1.8 crores. Now 
the fiaure has grown to 2.5 crores in 
1984. 

Speaking about corruption I would 
.. , it is growing un'abated. Sbri 
Vasant Sathe, their Minister t has writ· 
teD a lood book. He bas claimed 
up to tbe year 1979, 49.25 per ceat of 

tbe GNP was controlled by the black 
money. That is the amount that wae 
there in the year 1979 and today I do 
not know how much more it has ,rown 
and has been operating in our economy. 

Now, I come to the last item I 
would like to speak on. The Go-
vernment wants that the people should 
work calmly, quietly and be discipli-
ned, but the Government itself is 
breaking discipline. Only after the 
All-India Railwaymen's Federation 
went to the Court, the Government is 
paying DA instalments. The Natiot 
nal Council of the JCM has no-
held its meeting for tbe 1ast three 
years. And then how do you 
feel that the Government employees 
and other employees wi1l be giving 
vent to their views ? The Govern-
ment had set up a Pay Commission. 
It was only intended to dupe the Waf. 
king cJass and their movement. 
But now t he Pay Commission never 
gives its report. In October, 1984 it 
was settled tha t the Pay Commissi on 
wlJu]d give its first Report. On 16-10-84 
the Cabinet Secretary. Rao Saheb, as-
sured that the Pay Commission's terms 
of reference would be altered. But 
nothing has beJ!n done. So, we de-
mand that the Pay Commissjon should 
immediately come out wi th the Interim 
Report aDd interim JeJief to the 
Government employees. Even the 
award of the Board of Arbi tTa tion un .. 
der the ]CM is not implemented. That 
means even the awards are not imple-
mented by them. In fact, awards 

- are binding on everybody. 

PROF. K.K. TEWARY Interna-
tional situation. 

SHRI NARA VAN CHOUBEY: 
International situation t The awards of 
the Board of Albitration under the 
JeM are not implemeoted; but they 
are bindinl. The OT allowance aDd 
the uniform aJlowance for the P. " T . 
workera was Dot liveD. With lUCia 
state of affairs, if there is. tan claim 
(rom the Government tbat evcrytlaiDi 
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is passing on quietly everythiDI i. de. 
veloping independently and everythiDI 
is loing ahead well, we do not agree 
with them, altbough we do assure that 
for national integration and national 
unity we will be giving 
all support to the Government. But 
tbe way the Government has started 
functioning by giving green signals 
to monopoly houses and by giving 
green signals to multinationals, we 
wiJl never support. Jf the Govern-
ment goes on the right path, we shall 
support, but whenever the Government 
takes action against the working people 
against the peasantry, if they do not 
implement the land reforms, we shall 
continue to oppose the Government. 

With these words, Sir, } thank you 
very much. 

[Translation] 

SHit} SRIPATI MISHRA (Mach-
hlishahore): Mr. Deputy Speaker, 
Sir, I want to express my views on 
the Motion of Thanks on the President·s 
Address. I would Ii ke to say a few 
words regarding the points made in pa-
ras 9, 10 and 11 of the Address 9 I 
am expressing my views in respect, 
of the faith of tbe people in elections 
and the mandate given by them in 
favour of the unity and integrity of the 
country. These are the issues in fa. 
vour of which the people have given 
such a massive majority to tbe rulinl 
party which is the largest since in-
dependen~. This shows that the people 
never lose sight of the main issues. 

It has been stated in the Address 
that efforts would be made to fulfil 
the assurances given on issues on which 
thismassive majority bas bee D siven. 
Development of the country depends on 
the unity, security and integrity of the 
country. One thing which comes to 
our mind is as to why even after 
37 yean of independence, these ques-
tions of they unity. security and iDtes-
rity of the country ha,e arisen. But, 
if such questions arile, they should 
be solved. If we want tbe unity, inte. 
lrity and security or the country, we 

will have to do Introspection to fiad 
out whether our actions during these 
35 years weakened our country's unity, 
integrity and security. 

Just now I heard the speech of an 
hone Member. I am in favour of not 
only personal freedom but also other 
freedoms of every ind ividual. But 
something has been said here about per-
sonal law. I think in the interest of 
the unity, integrity and security of the 
coun try there should be only ODe 
community in India~ i.e., Hindustani or 
Indian or Bh~ratiya. As sucb, 
while enacting any Jaw this criterion 
should be followed lha t the enact-
ment will not harm the unity, int~l. 

rity and security of the country. 
Our Constitution had initially made 
several provisions, according to which 
a time-limit had been fixed for many 
things, such as reservations etc. But 
in a democracy which has several 
advantages, we often shut our eyes to 
certain realities to accommodate the 
wishes of the masses. That is 
why a number of issues r.emain unsol-
ved. } f some of the issues, for whicll 
a period of ten years had been pro-
vided for in the Constitution, bad 
been solved within the stipulated pe-
riod many new issue would Dot have 
arisen. 

Keeping in view the! martyrclom of 
Indiraji and ber devotion to the welfare 
of the masses and the country, the people 
gave the reins of administratioD to • 
party which has a history of 
100 years, 60 years history of struule 
for independence and about 40 years 
history thereafter. Now they expect 
that party to come forward with some 
revolutionary steps. At the time of 
attainment of independence the parti-
tion of the country took place aDd 
there were two ca tegories-Indians 
and Pakistanis. But after indepen-
dence, even Indians are now divided iD-
"to many groups and one of the reasons 
responsible therefor is our laws. We 
are divided into touchablcs. caste 
Hi ndus, backwards and otbers. We are 

devid ed in many ways. Formation of Sta~ 
tes OD IiDluistic basis bas furtber dJWdecl 
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UI in all respects. By creating ad-
ministrative and linguistic units we 
have created a number of problems 
at every place.. We took a number of 
steps in the interest of the country. 
But our experience has shown that 
tbose steps were not in our national 
interest and as such we shall ha ve to 
take some revolutionary stpes to solve 
many problems faced by our country-
me~. People have given this massive 
mandate so that we may solve the pro-
blems the hindering unit)" integrity and 
security 0 f the country during the tcnure 
of 8th Lok Sabha and also see that 
there is no recurrence of such pro-
blems. 

The present problems are the re-
sult of regionalism and linguistic fee-
lings. It has created the problems of 
Punjab and Assam and as a result 
thereof a great leader, not only of our 
country but of the whole world, had 
to sacrifice her life. EVerywhere this 
question is before the people. When 
the ruling party raised these questions, 
the opposition parties also raised 
certain issues which could not be 
aoIved by the Congress successfully. 
Some of their points were true but 
people took them as insignificant as 
compared to the vital point confron-
tiDS the country. So now we have 
to see whether we can review our policy 
r.rdina reservation and reorganisa. 
tion of States wtth a view to checking 
further division of the country. 

Another point was raised by a 
acDior Member of the House today 
durin8 the Question Hour in regard 
to the feasibiHy of setting up a Supreme 
Court bench somewhere in the South. 
Thereupon, Shri laipal Reddy said that 
South India is South India and let it 
be located at any place in tbe Soutb. 
We should stop thinkins in terms of 
South India and North India, 
IDalead, we should say Ind ia is India. 
Such a situation should be created 
in tbe country in which nobody has an 
opportunity to think in terms of South 
.... ,.04 North India. Instead, we 
~ ahuD .. yiDa South India. 
North lodia, or We.t IIldia· 

Another point on which I would 
]ike to lay stress is that at tbe time 
of enacting any law or givins any aid 
ormaking any reservation etc., poverty 
should be our guiding factor. Other. 
wise, instead ()f coming into the 
mainstream, .people will isolate them-
selves and join the forces of disintega-
tion. 

Wi th these words I thank you, 
very much for giving me an opportm-
nity to express my views. 

[English] 

SHRI A. C. SHANMUGAM 
(VeHore): Sir, Wi th deep senSe of 
dedication and devotion, I take part 
in the deliberations of this distinguished 
House to welcome the President's 
address. 

Firstly, I have to be thankful to 
may leader and hone Chief Minister 
of Tamilnadu, Mr. M. G. Rama. 
chandran who eleva ted me to this 
position. 

Our All India Anna DMK Govern-
ment of Tamilnadu under the leader-
ship of Shri M.G. Ramachandran and 
all our Party's Members of Parliament 
would extened full cooperation and 
support to our beloved and dynamic 
Prime Minisler Mr. Rajiv Gandhi in 
his efforts to eliminate poverty, un-
employment and external threats. We 
pledge our cooperation to him in all 
the good causes that he takes up for 
the welfare of the nation, 

I welcome the move of the Un·ion 
Government in givins high priori ty to 
the SOCia), economic and cultural im. 
provement of women. 

I welcome the Anti.defection BiU. 
But I request that the Bill may be pas· 
sed without in any way a'feetin. the 
rights of tbe Members of Parliament 
which tbey enjoy as citizens or tbe 
country aDd which have beeD luaran-
teed to them under Article 19(1) of the 
Con.titut.OD. 
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I r~qucst tlJat the Government may 
be vle~ed to implement the Ganga-
Cauveri LinJc Scheme which has been 
lying only at the proposal stage since 
independence. If this Scheme is im-
plenieoted. there would not be any 
scarcity of food in our country even 
at the worst of seasons which may hap-
pen due to the failure of rains. 

The newspapers daily carry the re-
port that a number of traffic accidents 
havc taken place on the National 
Hi~ways. The reason for this is there 
is DO onc-way traffic on the National 
HiJhways. So, I suggest that one-way 
traffic alone has to be there on the 
National Highways. I would suggest 
that another National Highway road 
may be formed for the opposite traffic 
as is donc in foreign countries in Eu-
rope and in other developed countrie! 
in the world. 

In this connection, I would like to 
ma,lcc a mention that both the Tamil-
Nadu and the Andhra Pradesh Govern-
ments have started. under the presi-
dentship of our great Prime lvlinister 
Shrimati Indira Gandhi, implementing 
Telugu-Ganga Channel Scheme. I re-
quest that the Central Government 
rna)' be ph:ased to provide financial as-
sistance to both the Andhra Pradesh 
and the Tamilnadu Governments in im-
plementin& the above Scheme at the 
earliest. 

I request that the Government 
may be pleased to give financial assis-
tance to the Government of Tamil-
Dadu which has introduced nutritiou! 
mca)s scbeme at an approximate cost 
of Jl'. 200 crores a year which 
provides nutritiou! noon meals for 
about 83 lakhs of chi Idren wi thin the 
aae Iroup of 3 to 15 years up to X 
itaDdard. 

The Government of India has not 
includ,cd Iny of the districts from 
Tamilnadu in the List of Zero In-
dustria Districts 00 the ground that 
tbe diatric.ts in Tamilnadu are very 1"'" 'ia" Ii. and that they are ' .... r 
".... compa~d to tbe other distri~ts 

in the other parts of India. I re-
quest that Government may reconsi-
der this policy and iocl ude at least 
five of the districts in Tamilnadu i. 
the List of Zero Industries Districts. 

The Union Government has not set 
up any large industries in my State. 
I would suggest that new industries 
may be set up in Tami1nadu in the 
forthcoming Budget. 

I would also like to IUllest the 
setting up of a Leather Research Win. 

of the Central Leather Research Institut, 
in North Arcot District as the" leather 
tanning industry is very widespread 
in may district. Peranambut-Vaniym-
badi and Ambur Sectors are the pleacel 
which contribute a major share of the 
foreign exchange earninls ia leather 
export of this coun try. 

A large number of joblees youth 
ha ve been found in the district. I 
plead in this context that the Centre 
may intensify the self-employment pro. 
motion schemes like NREP and 
RLEGP in rural areas. These schemes 
should be ful!y financed by the Central 
Government. 

I may also venture to suggest that 
the Centre may set up a separate au-
tonomous governmental body with funds 
from various nationalised banks for 
attending to the 'advances lendinl 
work' . now being handled by the 
banks. 1 am making this suggestion 
because the bankers are expericnciDi 
certain structural limitations inhibiti-
ing them from playin& a liberal anti 
speedier role in this sphere. 

As a special request, the Gover.-
ment may be pleased to take up the pre-
posal sent by tbe Tamilnadu Oovera-
ment for Jayina underground tube rail-
way in the city of Madras i. .r •• r t. 
relieve traffic conlcstio •• 

I am thankful te the lat. Pri .. 
Minister, Mother ladra 'aanelhi, ._. 
appointed the ~rkaria Commillioa ~ 
10 iato tbo rt.""WP "t~ _ 
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Centre and the States in the exercise of 
powers .•• 

PROF. K. K. TEWARY (Buxar): 
Mr, Deputy-Speaker, Sir, we are deba-
ting a very important rna tter, the Presi. 
dent's Address. but the Treasury Benc-
hes are vacant. At least one Cabinet 
Minister must he present in the 
House. Please direct that a Minister 
be present here. 

SHRIMATI KRISHNA SAHI 
(Begusarai) A message should be 
sent. 

MR. DEPUTY SPEAKER: '\. es; I 
am sending. 

SHRIMATI KRISHNA SAHI: 
There must be some Cabinet Minister 
on rolter duty. 

PROF. K.K. TEWARY: Please 
find out, Sir, who is supposed to be 
bert. 

SHRI A. C. SHANMUGAM: The 
States have to be more autor omous 
having sufficien t and enough powers to 
promote the welfare of tbe people at 
Jarge. I request further that the 
Central Government may persuade the 
Commission to give its report at an 
early date. 

Within the lim ited State powers, the 
Tamil Nadu Chief Minister, Hon. Shrj 
M.G. Ramachandran. as a mass leader, 
launched serveral welfare schemes 
which provided succour to the poor and 
the villagers. Those are: nutritious noon 
meaJ scheme upto High School child-
ren; free electrici ty for hut-dwellers ; 
free electricity for irrigation to small 
farmers; free dboti and saree (or 
laDdleu labourers; 18,000 essential 
commodities sbops in vi Hages under 
co-operatjve departments; higber se-
condary education ~as been started in 
tbe villages of Tamil Nadu; six Uni· 
versities and more professional coJlcacs 
Ilave been started in • short span; • 
2"'.crorel self-sufficieat scheme in tbo 

villages ; the Tami I Nadu Goveram •• t 
is implementing the 20 point Program .. 
efi'ctively to meet its objectives. 

J am very thankful to the Unioa 
Government for rnentionina the Sir 
Lanka issue in the President's Address. 
Sir I am pained to point out the 
inhuman killings of Tamilians in our 
neighbouring country, Sri Lanka. 
There the TamiJians are ruthlessly, me-
reilessJy masseard, tortured and butche-
red. The barbaric killing and rapiDI 
of Tamil ladies in Sri Lanka have 
shocked and injured the feelings of 
not only the people of Tami) Nadu 
but also the peop]e in the rest o( coun-
try. One hon. Member, while addres· 
sing the House, has said that this is 
purely Sri Lanka's internal affair. Sri 
purely, this is not an internal affair 
of Sri Lanka ; the persons affected by 
these atrocities of Sri Lankan Armed 
Forces are only Tamil .. speaking people, 
they are having marriage connections 
with the Tamils in India; also they 
originated from India. In Tamil 
Nadu, dai1y, the relations of Sri Lanka 
Tamils are shedding not only tears but 
also blood from their eyes. 

Feelings of all Tamilians are that 
their own brothers are butchered and 
their own sistt!rs are raped by the Sin-
ha lese Army men. 

Yoths of 15 to 35 years are daily 
bei ng tortured and burnt alive by tbe 
Sri Lanka's Army. This geneocide 
shauld be stopped immediately by the 
Sri Lanka Government. 

The Sinhalese Army say that only 
tbe Tam if Ee lam Tigers are beiDa 
ki lied. This is totally false. InnG-
cent Tamils, both women and children 
are also heing butchered. With your 
kind permission, I am handfn. over 
the photo .. copiea of the Sri Laaka 
Tamils who were barbarically kiU .. 
and burnt alive by tbe Sri WDU 
Armed Forces. The photos ma, .. 
banded over to the Pdllle Mill."r 
tbroulb yoU, 



So far they have not stopped the 
IBUS killings of inn('cent Tamils 
Itot -they have started picking out fis-
Ia.rmen from the Indian waters and 
,uttins them to death. Thanks to the 
Prime Minister who has taken stern 
• Olion on the Sri Lankan Navy when 
til., ontcred the Indian territorial 
".ters and were harassing our fisher-.'0. Timely decision was taken last 
week by th: Indian forces. They ar. 
reeted seven Sri Lankan naval men in 
Indian waters. This action of the Go. 
v.rnment gave a lot of hope to India, 
.ur fishermen in the State and also to 
the Tamil Nadu people. 

My humble and firm - suggestion to 
this hone House is that the Indian 
Government should even use its Armed 
Porces, if Sri Lanka continue its bar-
~aric activi ties. 

Further I request that every prudent 
Indian's duty is to protect the interest 
ef Sri Lankan Tamils and take up 
their cause to find dura bk ami ty in 
the island. 

1 bow my head in respectful ho-
.ap to the memory of OUf departed 
.other, Indira Gandhiji. 

On behalf of my Party and the 
people of Tamil Nadu I wish our young 
Prime Minister grand success in his 
efforts to ensure political purity, 
economic prosperity and unity of our 
country. 

SHRI K. S RAO (MachiJipatnam): 
While supporting the Motion of living 
thanks to the President for his Address 
to the Parliament, I wish to mention 
tilt foUowina. 

In Spite 01 the deliberate and open 
thr.ats 10 her life, our late leader, 
&brimati Indira Gandhi with a long 
-periencc and patience, gave ample 
time to tho aaitators and their 
IUppo~ters when th~y brought and 
kept • Jot of arms in a tempJe which 
It .... Dt for people to 10 and pray to 
4Iod .ael when tbey did not come to J. riJlal ,at~ .f scuHa, the iuu, ia a 

peaceful way, she resorted to armed 
action. I am of the opinion that the 
right way of paying homage to sucla 
a great leader is not only to impJe-
ment the policies and programmes 
she cherished but 1 would make a 
request to my colleagues that tho Intic • 
House and all those who beliove i. 
democracy will have to take a pled,. 
to see that these political assauiaa-
tions are put an end to in furturc. 

While expressing happinelS fet 
adopting the cherished policies of tIM 
areal' leader, I admire the yOUDJ 
leader, Shri Raj i v Gandhi, in expr ••• -
ing his views on the speedy imp .... 
mentation of the progra1l111HS aael 
policies of Madam Gandhi. 

While appreciating the measures 
taken by the Government in reaard 
to procurement, 1 am of the opinion 
that the expenditure on procurement, 
transport, storage and distribution and 
a lso the middleman's commission can 
be reduced a lot by allowina the l<x;al 
authorised agents at least to do this 
job to lhe extent of production that is 
required for consumption in that area. 
By this we may be in a position to 
pay more to the producer and char._ 
less from the consumer giving enoulh 
encouragement to th:: producer for 
producing mor\.! and more and aku 
for increasing the real income of the 
consumer. 

Similarly selection of penens 
with proven integrity and ability to ope. 
nlor. and more fair price shops Wllh 
constant vilil on their performance 
and prompt measures to curb wrona 
tendencies may help check oa 
inflation. 

As rightly pointed out in the 
President '. Address there can be no 
room for complacency. InformatioD 
must reach the viJJagers reaardiq 
tbe export PQtential of different 
products or items and for coovertiDI 
the produce into tbe product w.ell 
is suitable for export. GOVCl111Dlill 
.ust tat. ade,uatc IICUURI to Ii,. 
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aecessary facilities to all the States 
for export. In this context I may 
mention, for example, the need for 
conversion of Hyderabad Airport as 
an international airport. This will 
facilitate increasing the foreign 
earnings to a very great extent and 
this will help us in exporting commo" 
.ities like egg, meat, vegetables etc. 

While expn. ssing great admiration 
for the speedy implementation of the 
.to point programme I wish to point 
Gut that the quantum of all'Ocation 
can be increased still further. the poor 
people of this country need mainly 
financial assistance at lower rates of 
interest in support of their hard work 
to increase production at lesser costs 
thereby reducing unemployment 
problem. 

I also request the Government 
to bring new schemes wi th necessary 
subsidies to instal TV sets at least 
in every village and panchayat office 
to start with, spreading later on to all 
hamlets where the weaker sections are 
living. This will enlighten and educate 
the public and improve the conditions 
er their lives. 

While appreciating the proposed 
measures to provide basic need like 
tlrinking water, shelter ~tc. to the needy, 
I am of the opinion tha t enough 
measures can be taken up to assist 
the various voluntary organisations 
living necessary assistance so that 
they may help in the efforts of the 
Government by producing them at 
lelser cost. I do feel that by giving 
I'rominence to reducing the time of 
completion of all the irriga ti on and 
ether projects ·we will be able to do 
more good to the people than laying 
foundations for New projects. In this 
way we can improve the prosperity of 
tti, nation very fast. 

While appreciating the proposed 
reforms in administration, judiciary .5 we)) as education my requist to tbe 
Government is that the reforms sbould 
"such where students coming out of 
iatitutions must have confidence in 

their own ability to undertake Ii pro-
fession on their own with neceS!lry 
Financial or other assistance from 
Government and not to seek Govern-
ment jobs. 

The stand taken by the Govern .. 
ment to give priority in regard to the 
welfare and cultural development of 
women and in other respects whicb, is 
highly commendable, enough knowted-
ge through courses, training, etc, in the 
fields like electronics, interior decorati"on, 
foreign languages, Stenography. ttlt-
communication etc. may be provided 
freely by the Government to make use of 
almost 40~~ of the unutilised capacity 
of women in this country. 

While appreciating the emphasis on in 
dustrial life development and c1eam pubJie 
life made by this Government under tbe 
leadership of Shri Rajiv Gandhi, I wish 
to point out that, consider.ing the large 
youth force in this country, necessary 
training faci Ii ties may be provided alona 
wi th necessary financial assistance, in 
order to help th~ youth organisations to 
sta rt cottage indus tries etc. By this not 
only will the unemploym~nt problem be 
solved but they will be increasing their 
own income as well as the national in-
come. This will bring great prosperity to 
'he nation. 

Lastly. I have great confidence tbat 
the Goveamment under the leadership of 
our dynamic, pragmatic leader, Shri 
Rajiv Gandhi, who is result .. oriented, 
will achieve the targets as expected at 
great speed and fulfil the grtat hopes 
which the people have on hi! leader-
ship. 

In this context, with the little expe. 
rienee I have of this Parliament. I would 
like so rna ke a request to my colleagues 
tn the opposi tion to work constructively, 
to make constructive criticism. Const .. 
ructive criticism is always admired and 
well-received. But, instead of puttilll a 
problem or an opinion one by ODe I 
have observed. tha t the Opposilioo 
Members, perhaps with a view to see fhat 
their own opinion is considered 'lid 
heard by the Speaker Ind th. Het .... 
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ate cre&tin, hi.vOC and in this way they .re neither serving their own cause Dot 
&t t~e people. 'It constructive criticism is 
made by Members in the House or thr· 
oUlb letters to the Government I do not 
think this Government under the leade-
rship of Shri Rajiv Gandhi will hesitate 
to Coosider it and implement programm-
es useful to the public, which will help 
the people of this eountry. 

Thank you very much for ~ivinl me 
tbis opportunity to offer my views on 
the President's Address. 

14.00 brs 

{ Trallslali on J 

SHRI PRA TAP BHANU SHARMA 
(Vidisha) Mr. D.!puty Speaker, Sir, I 
rise to express my views on ttle Motion 
of Thanks on the President's Address. W. 
all know that th= year 1984 was a year 
of challenges and tragedies. During the 
year. Shrimati Indira Gandhi, a great 
leader of oue country, was assassinated 
treacherously. A conspiracy by some 
extremists and terrorists to disinteg-
rate the country was hatched during 
this year. Our beloved leader laid 
down her life to protect the uoity and 
integrity of the country. She did not 
yield to the threats of the extre-
mists. Though she is not 
amoDgst us today, yet the efforts 
made by her to strengthen and make 
the country self-reliant cannot be' for-
,otten. 

1at'.82 hr. 

(SHRI SHARAD DIGHE in the ChoirJ 

" was under her leadership that India 
could achieve a place in the internatio-
nal forum. All the poorest families got 
Iuccour during her regime. It was under 
ber dynamic leadership that India ac-
cepted the challenges and came out 
.u=eutu). . The achjevements made '-'Ill the last five yean have been well 
__ tined in tM Adelre,s. 1 t 

Itu been mentioned tha t we achieved 
a area t success in the field of agricul-
tural production, the production of 
crude petroleum increased by 121 per 
cent and th~re was an increase in tb, 
industrial production upto 24 per cent 
during the last five years. These 
achievements were made under dif-
ficult and exacting circumstances. Dur-
ing two and half years' rule of the Janata 
Party, our country's economy had shat-
tered completely, Shrimati Indira 
Gandhi took over the reins of the 
administration at a time when people 
were hankering after posts and tryina 
it to grind their own axe. But for her , 
would have been very difficult for anyone 
else to make the country strong in such 
difficult circumstances. Although we 
had faced so much harpship, yet we 
decided to celebrate the year 1985 as 
International year of the Youth. The 
people of the country chose a young-
man, Shri Rajiv Gandhi, as their lea-
der, keeping in view his quality of 
leadership, his capacity to work, his 
lense of determination and put the 
responsibility of maintaining the unity 
and integrity of the country and fur-
thering the principles and the ideals 
followed by Shrirna ti Indira Gandhi on 
his shoulders. While expressing their 
views, some of the Members have stated 
that they were not able to appreciate 
the massive mandate given by the 
people to him. I have nothing to say 
about it. The facts are before the 
people. No political party has so far 
received such a massive mandate in 
our country after independence and if 
the opposition parties fail to accept 
this mandate we are helpless. It is 
nothing but bankruptcy of their wis-
dom. 

I would also like to submit that the 
achievements of our sixth-five Year Plan, 
a mention of which bas been made in 
the Address of the Hon. President, have 
been possible, especially due to I.~D.P. 
N.R.E.P., R.L.E.G.P., and other »ro-
leamme! that were formulated and im .. 
I'iemented for helping the poor people 
and uplifting the people livin. belew 
the poverty line, with the blesst .. ef 
eur lat. Prime Minister, Smt, lBtira 
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(tandhi during the last 5 years. If one 
and a half crore people of our country 
have been lifted above the poverty line 
and lakhs of people in 'rural areas have 
been provided with employm~nt opport-
unities under N.R.E.P. ani R.L.E.G p., 
we would like that all these programmes 
should be accorded priority in the 
Seventh Five Year Plan, so tha t we may 
take the slogan of 'food work and pro-
duction for aU', given by our esteemed 
Indiraji, to the rural areas and the huts 
of the lDoor people in our country and 
implement these programmes successfully 
during the next 5 years. 

The most important thing which is 
needed today is that we shall have to 
pay more attention to the implementa-

. tion of all these programmes like the 
N.R B.P. or R.L.E.G.P. or J.R.D., 
which are presently being implemented 
through a small machi nery at block level 
in coordination with banks and officers 
in the administration. We have failed 
here. There can only be two causes of 
our failure and the unsuccessful imple-
mentation of these programmes, viz., 
either the officers could not understand 
and implement the programmes properly 
er they might have been corrupt. We 
would like that in pursuance of the calJ 
liven by our Hon. Rajiv Gandhi for 
administrative reforms and the promise 
made for a clean administra tion, all the 
efticers working at the gross root level, 
town level and block level should be 
made efficient by giving them tra ining 
for implementing these programmes and 
they be instructed to discharge their 
duties honestly t so tha t the benefit of 
these programmes could reach the poor 
people for whom they have been formu-
lated. 

Lastly, I would like to say somethinl 
in regard to the education policy. Today 
the need is being felt in the country for 
!lavina a national education policy and 
a discussion on this issue this regard has 
been loing on for many years. Therefore 
today our present young generation and 
tbe comio, generation must be fully 
enli.htoned about the grea t perSODS who 
..... dedicated ·their lives for the cause 
., tho nation. how the freedom Bahters 
aeIli.YH i.4cpc8dence .f the cou.try. 

the eircumstan~s leadina to the a.aasi-
nation of Indira Gandhi and the struill. 
she bad made. All these points should 
be included in the nationll educatioa 
policy. 

It is also true that our educatio. 
policy should be job "oriented and for this 
purpose it is essential that vocational 
training institutions should be opened 
in every district and our Prime Mini.ter 
has gi ven an assurance that a Centra) 
School would be set up in each district. .. 
We would like that urgent steps shoo". 
also be taken in this direction. 

With these words, I thank the Hon. 
President for highlighting these impo-
rtant achievements in his Address, as 
these achiev~ments would serve as the 
new guidelines which the Governm.nt 
have set before the people of the ~oun

try for their task ahead during the next 
five years. , 

[Entlish] 

BEGUM ABDULLA. 
(Anantnag) : Mr. Deputy-
Speaker, Sir, I welcome the Pre.ideot's 
concern for national unity and inte .. a-
tion. In fact, that should be the cea-
cern of all Indians irrespective of calt., 
colour and creed. 

We accept the massive .mandate that 
the people of India' have liven to Shri 
Rajiv Gandhi. We hope, he will IUC_tI 
in leading India to greater heilbts .r 
progress and prosperity. 

We expect that Mr. Gandhi a04 lais 
party will accept the fact of ma.live 
mandate that the people of J&K have 
liven to the National Conference. 

The ·puppet regime compras,n, • 
pack of defectors installed by CoD,res. 
(I) in Jammu and Kashmir Stale canDot 
rule over a people who do not reltos. 
their trust in it. 

The defector reaime bl. promote. 
the worst kind of corruption. a p.r.))'-
lis in admini.tratioD and ,rave ".teri ... 
ratioD in law and ord.r situatioD I. , •• 
itate .... ita c •• ti.ua.. il .. rtafal, 



·.trim.otal to the interest of the nation 
Tlle defector rt:lime must be dismissed 

11 in keepinl with the highest traditions of 
•• mocracy in national interest immedia. 

'. t.ly and elections to the Jammu and 
I.e.hmir Assembly should be organised 
aJoDlwith other States in March. That 
is the least the peop)f of Jammu and 
Ka.bmir Stat. expect from tb. Central 
Government. 

Anti-defection Bill which is goin, to 
be brought in the Parliament is welcome 
iheikh Mohammad Abdullab did pione-
eriDI work by bringing anti-defection 
Bill in the Assembly and he got it passed 
by tbe State Leiislature. In fact be 
had wider interes, of the who1e nation 
in view. This was his dream to pass 
such an Act. Government have decided 
to bring such a Bill and though be lated, 
we welcome it. It is most immoral that 
• Member of Parliament or Assembly 
should defect and betray his party. This 
sort of tioor crossing and betrayal of 
the people's mandate has given birth to 
many evils including corruption etc. in 
the body politic of the country. 

Hardly twelve Members defected on 
2nd July 1984 in my State. They should 
liav. forfeited their membership because 
of the anti-defection bill, already passed 
~y the State Legislature, It is most 
unfortunate that local Congress in the 
State should encourage these defectors 
il.aded by O.M. Shah in forming the 
so-called government by cxtendin& the 
support of 26 MLAs. 

Jammu & Kashmir National Con-
ference h 1S defea tcd candida les of tbe 
rulinl clique by a thumping majority, 
proving to hilt that defectors have no 
place in the democratic system. Th. 
result of the recent Parliamentary Poll 
sbows that aU the defectors have lost in 
their respective Assembly segments, Th. 
people's verdict has Ion. against the 
•• fectors, the usurpers of democracy. 
The, people have rejected these defectors 
.f tbI Jammu 4 K:asbmir State. The 
.atre m\1$t show respect to the feclio,s 

and aspirations of the people of t_ 
State by withdrawing its support to tb. 
puppet rcaime . 

Tourist trade in Jammu & Kashmir 
has suffered unprecedented shortfall 
during the last two years. With tb. 
installation of the Shah Regime after 
2nd July 1984, people have Jost not only 
their basic and fundamental rights, but 
due to imposition of curfew and poli. 
tical suppression, tourists could not 
visit Kashmir. These developments 
have rendered artisans, 1abourers, texi 
and house-boat owners, hote1iers, etc. 
jobless. Last year, the hail-storm alae 
took a big tol1 of the standing crops. A 
High Level D~legation comprising ex-
perts was rushed to the VaHey from the 
Cen tre to assess the si tua tion, especia1Jy 
in the tourism sector. Very meagre aid 
is being provided to pony-wal1abs and 
Band C class houseboat owners, while 
others have been e}(c1uded from any 
such relief or compensation. The bigh 
power delega tion from the Centre has 
failed to meet the expectations of the 
people. It has not made any recom-
mendation for measures to compensate 
or uplift the hard-hit handicrafts, hollS' 
boat and hotel industries. Valleys whose 
economic survival depends upon tourist 
trade needs Centre's care and attention 
towards its tourist potential which need 
encouragement and investment in money 
and skill. Thous.Jnds of young people 
educated and uneducated are added 
every year to the list of unemployed. 
Centre must invest magnanimously in 
industrial uni ts like H.M.T. watch 
factory which is already showing 
wonderful regults so that employment 
opportunities are increased and frustra-
tion is removed from the younger gene-
ration in the Valley. 

PROF. K. K. TEWARY: Mr. Chair-
man, in deference to the age of til. 
hone member and background, I did not 
object to her mentioning her party's 
name in relation to defection and an 
that. But, I think, in all fairness, the 
name of her party should be expunaed 
from the proceedings. It was a. i ....... 1 
matter. (Interraptlons) 
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MR.. CHAIRMAN: We will check 
up the proceedinas and then decide. 

SHRI SAIFUDDIN CHOWDHURY 
(Ka twa) : It 5hould not be expunaed. 

SHRI ABDUL RASHID KABULI 
(Srioagar) : The fact is that 26 MLAs 
had aiven support to that defection. 
(InterrJIptions) Shri S.M. Shah wal 
liven support by 26 MLAs. 

(Interrupt ions) 

PROF. P.J. KURIEN (ldukki): I 
support the Motion of Thanks on the 
PresidenCs Address moved by Prof. 
Ranga. I am not interested in this 
controversy raised by the hon. member 
from J & K that whether the son should 
rule the State or the Son in-Law should 
rule the State. I am sure, my previous 
speaker, hon. member from J & K will 
try to settle the quarrel between her 
son-in-law. That will solve the pro-
blem. 

SHRI ABDUL RASHID KABULI ; 
With your permission, this is most un-
fortunate; this should not have been 
.aid. There is no question of any 
Quarrel between the mother and the 
daughter. It is a political issue and it 
should be tackled as such 

(Interruptions) 

AN HON. MEMBER: It should be 
withdrawn, in all fairness, because we 
had voted for the candida te and not for 
the son ..... . 

(Interruptions) 

PROF. P.J. KURIEN: The year 
1984 was a very tragic year for the 
country. That year saw the dastardly 
assassination of our beloved Prim. 
Minister, Shrimati Indira Gandhi, one 
who fought during her whole life for 
the unity and integrity of the country, 
one who fought for the down.trodden 

aot only in India but the entire world, on. 
who fought for peace, for avoidina war, 
one who was respected and beloved by 
100 million peoJ'le of this country. In 
tit ·President', Address, it is sai4 that 
In enquiry is bein, conducted- Thi. 

country has a riaht to know tb. cireum-
stances and the conspiraCJ beida. abi. 
murder. This enquiry should Dot .,. 
prolonged and the facts shouJd be re-
vealed. Indiraji has been raised to th. 
position of an immortal in the hittor,. 
and for lenerations come to and as Ion. 
as the world remains, she will be hono-
ured and respe~t.d by tile entire plopl. 
ef the world. 

Sir, gO tbe 31st O.:t.~r, J ,.. at 
that moment er horror, of that ahock. 

when everybody was spe)] bound the only 
lolace to the Dation was tbe anDounce-
ment that Sbri Rajiv Gandbi would be 
JeadiDI the nation. Within a .bent spaD 
of time be has proved his mettle. At 
that time wben one'. own motber _al 
Jyina dead, when one's own mother's 
dead body was tbere b. waa movin. 
througb the riot-strick. Delhi an" 
place with the message of pea~e and 
wi thin hours he could control the: riots. 
He could control his feeling., his perso-
nal (eeJings, and rise abovo all that and 
take the interets of the country al tb. 
belt interests. 

Sir, it is no wonder that the coun-
try has given him biaaest mandate. It 
is a recognition of his proven ability 
wi thin a short span of time and abo to 
his dynamic and youthful leadership. 
This is also a fact that the people have 
discarded the opposition as they arc fed 
up with the disunity and disarray of the 
opposition and also their unprincipled 
a pproacb. We expect, and tbe country 
expects, that under the dynamic Jeader-
,hip of Shri Rajiv Gandhi we will move 
from progress to prOlreS!. 

AN HON. MEM.B.R: Prom pillar 
to post. 

PROP. p.J. KURIEN: TIH ,ear 
1984 has also .cen another tt.,edy. 
This traledy hal no parallel' in the 
history. I mean tbe Bhopal Iraled,. 
It has been widely dileu.sed her •• 
I have only one point to mat.. The 
.overnment should 'par. ftf) effort. 
te ... that Iu.h tr •• edilS, .r. Bot ,,-
, ... ted, Suck l\'ea" .,.,14 •• , h 
~ted. 
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The President has narrated tbe 
progess in the country during the last 
year. On every front we see progress. 
One of the opposition members was 
trying to quote statistics and disprove 
the progress made. I would only re-
quest him to compare it with their 
performance from 1977 to 1980. In 
the period from 1977 to 1980 the wheel 
of progress was going back and in 
every front we were going back and 
lagging behined. But since 1980 
onwards on every front there is pro-
Iress. On the agricultural front we 
surpassed a target of one hundred 
and SO Inillion tonnes of foodgrains. 
It is a record production and the 
Government deserves congratulations 
for that. On the industrial front there 
is the development, in infra-structural 
industries here is development, in sc-
ience and technology; there is de-
velopment, we sent expedi tions to the 
Antarctica, we sent satel1ites to orbit 
in the space, and so in all these sectors 
the country has made remarkable 
progress. 

In oil production our increase 
is 121 per cent last year. I am sorry 
that the Opposition has no eyes to see 
this progress. They always see the 
dark side of it. Even though we have 
progressed in these fields, we have let 
to march much more distance. Un-
employment, especiaJJy unemployment 
of youth, that is a problem that we 
have to solve. Lakhs of our youth 
are unemployed. We should have 
more industries. Whatever industries 
we have, they should be employment 
oriented, rather than capital oriented. 

I suggest that we should give 
importance to the electronics industry. 
I am happy that the Gov~rnment is 
giving emphasis to it. But tbat is 
not enougb because througb electro .. 
nics indnstry we can give more employ-
ment to the unemployed youth and at 
the same time, it is less capita) orien-
ted and less pollutant. 

About population control, there 
is already a measure. But much 
more emphasis is required to be aiven 
bee_oAf! if the pODulatinn pf"owth Roes 

on like this, wha tever we genera te will 
be neutralised. Just after Indepen. 
dence we were 350 million and today 
we are 700 million. Wha tever progress 
we have made, that has been neut-
ralised by this growing population. 

Government should Jay emphasis 
on correcting tbe regional imbalance. 
Now, when we go for industires, we say 
that in some areas we cannot give in-
dustries because there is no infrastruc-
ture, railway line, road, etc. Infras-
tructural development should be fint 
recast so tbat in evey area especially 
backward areas where is no railway 
Hne, road. etc. they should get it first. 
Afterwards, there can be industrial 
development of that area. 

It my constituency, Idukki. 
there is no industry and not a sinsJe 
km of railway line. I would suggest 
that emphasis should be laid on in-
frastructural development of these 
backward areas. 

[Trails fat ion J 

SHRI GIRDHARI LAL VYAS 
(Bhilwara): Mr. Chairman, Sir, I 
support tbe Motion of Thanks on 
the President's Address. moved by hone 
Rangaji. 

Mr. Chairman, Sir, you must have 
taken note of various comments made 
by the Members of the Opposition 
parties, especially the Members of tbe 
Communist Party (M) in the House in 
regard to 'the massive mandate 
given by the people to the Congress 
party and the leadership of Shri 
Rajiv Gandhi. Last time, when I was 
in Parliament, I had been re-
peatedly saying that the Communist 
Party (M) was losing its footina 
and it would be completely wiped out 
gradually. This time 16 members be. 
longing to our party ha ve been elected 
and perhaps the number of their mem-
bers elected to this House is 18 or 20. 
But in the next Assembly elections, the 
Communist Party (M\ will deflnitelY_ 
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disappear from West Benaal an_d 

. the people will completely 19se 
their faith in this Party. They boa~t 
much but do nothing. (Interruptions) 
I know that five minutes have been 
aUotted to me. If you extend my time 
only then I can discuss an the points, 
otherwise there is no use wasting 
time ..•.•• 

SHRI BALKAVI BAlRAGI 
(Mandsour) Mr. Cha:rman, Sir, 
when a lion roars, it does not care 
for the ben. 

SHRI GIRDHARI LAL VY AS : I 
am not an Indisciplined person. 
I shall take my sea t as soon as the 
HOD. Chairman directs me to do so. 

I was submi tting that there was 
another party in this House that used 
to boast much in the last Parliament. 
Their leader, Shri Atal Bihari Vaj-
payee used to say that tbey would 
from such and such type of Govern-
ment in the country and that they had 
been supported by the people and 
peasants and they would get their support 
this time also. Although we did not 
boast like them but you ba ve seen whom 
the people and the peasants have sup-
ported. We have a family planning 
I)ogan in our country, viz. "Ham 
Do Hamare Do" (a norm of two 
children). Similarly, the strength of 
Bbartiya Ianta Party ha~ also been 
reduced to two Members only. There 
is another Party DMKP which is 
called by different names. The num-
ber of their members io this House is 
only three. They have fully observed 
the family plan 1 iog norms. Th:, 
means that they did oot w.nt 
population to increase aod 
whatever may be their views on 
populati on, they have at Jeast observed 
this principle in Parliament •• 

PROF. MADHU fDANDAVATE 
(aajapur): But you have made a 
departure from the National Family 
PlanniDI Policy of the Co~.relS. 

SHltI GIRDHARI LAL VYAS: 
Such wat the arra.em~nt ma~o by th~ 
op,ositiqa. The ~arxj.tl wbp JDitiaJed 

this debate should have requested 
some wj~ men to explain aU these 
Ilolicie" but they only talked about the 
e1ectioQ8 and the reasons on account 
of which massive mandate has been 
~iven to the ,Coogress. This massive man-
'date was given either due to the poli-
cies formula~ed and implemented by 
Sbrimati Indira Gandhi or it was 
given to strengthen the leadership of 
Rajiv Gandhi or to wipe out Marxists 
or the Communists and other opposi .. 
don ~rties. They said that Cong-
ress got negative notes. But I say 
that the opposition parties have been 
wiped out completely. It is they who 
got the neg_tive votes in 1977. We 
lot only the positive notes. This massive 
mandate was given to Rajiv Gandhi 
for the unity and integrity of the 
c01,lDtry. The Marxists have neither the 
will nor the capaci ty to understand 
t_his fact. They have destroyed West 
Beoaal and DOW they want to destroy 
India. They have not spent the entire 
money given to them by the Govern-
ment of India. They asked for more 
funds and they were given that money 
but they r spent it on non-productive 
works and as a result the problem 
of over-draft has arisen. (Interruptions) 
Such a situation was created by them. 
About the West BengaJ, I had stated 
earlier also that the Central Govern-
ment should dismiss the Communis t 
Government of West Bengal. But 
it was not done and the poor people of 
West Bengal arc suffering and the 
Congress cannot provide them any help. 
They are spendiJlg aJ I the money to 
benefit their party cadres. This set up 
should come to an end. 

In his Address, the President has 
givea extensive data regarding the 
progress made by the country, but 
they cannot see it as they have put on 
dark: glasses. They are not aware 
of tbe prolress made by India in 
various fields and the pJans being fra. 
med by the Government for the ad-
vaacement of the country. T~ey are 
not aware of the increased production 
of foodarains. In their State, pro-
dM;tiOD of foodarains bas decreatect but 
it bat ~n~roased ia the relt or Indi. 
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It 4,~ haP.PCfled on account of their 
wrona. p<QIi~jC?s. If there is increase 
in fO,od produc#on, poor people will 
Jet sufficient food. But they do not 
ha ve the abili ty to have proper arrange .. 
menta. They have destroyed our in-
dustries there. Jute Industry, which 
was a major industry there, has come 
to standstill. AU the jute mills have 
been cl.osed. We want that these 
mHJs should be recommissioned :~t we 
are not gettini their co .. operation. 
Our Minister for Industries who was 
earlier the Labour Minister, made efforts 
to employ the people the by na tiona-
lisng jute industry but West Bengal 
Government did not extend any co-
operation. Shri Jyoti Basu demands 
money only and instigates the people. 
He does not have any constructive 
programme to provide jobs to lakhs of 
unemployed persons. Their policy 
is destructive. They believe in destruc-
tion and want to ruin the country. The 
economic policies of Late Smt. Indira 
Gandhi can strengthen the country, 

but they want to sabotage those policies 
and do not want to see the country 
strong. 

Now our leader is Shri Rajiv 
Gandhi. He is a strong and young 
man and has the enthus:asm to work. 
So, if we want to take the country 
ahead and especially West Bengal, 
we should strengthen the hands of 
Rajiv Gandhi and give our co~operation 
by implementing his policies. 

With this I conclude my speech. 

[English] 

SHRI PIYUS TIRAKY: (Alipur-
duar): Sir, I rise to oppose the 
Motion on the President '8 Address. 
Much has been said about the pro-
gress which the country has made. 
But the real picture which should 
have come has not come in the add .. 
re$s. For example, the President has 
not mentioned about the influence 
of blackmoney, which has become 
mOl' po~rfQI than any politi~l ideo-

logy or any economy prevailing in the 
country. We have seen even in tlaie 
election how the influence of black-
money is much more than any politi-
cal ideology in this country. Yet, 
he has not mentioned anytbiD8 
about the b1ack money. We know it 
for a fact that a parallel economy is 
going on in th e country and it is 
vitiating all fac.ets of life. 

1 win now refer to the real condi-
tion in the country. There is mountin8 
corruption at high levels, as has just 
been proved, e\'en in the Pd_ 
Minister's office. This shows how ihc 
Governmet is functioning right from 
independence. Wha tever be the massive 
mandate which they have got, they 
must be very careful about the black-
money, which has already entered all 
aspects of Jife, including in the COUD. 
tryside. 

I should like to refer to the grime 
picture of our children. Accordinl to 
statistics, out of 500 million children 
below 'he age of 14, which is more 
than the total chi Idren of 46 coun t-
ries of Africa put together, nearly 90 
per cent suffer from malnutrition. Tho' 
infant mortality is 20 per thousand 
and in that re3pect we are in the 27th 
position from the top in the list of 
130 countries. 

According to the Nationa I Policy 
on children in August 1974 an Inte-
grated children Development Program,me 
was launched. In tbe Sixtb Plan, 
the number of 600 projects was iD-
creased substantially to 1,000. This 
enhanced target envisa ged supplemen-
tary nutrition of 6 million children 
(Interruptions) So, there is no point 
in always repeating the massive mao~ 
date. You should bear in mind that 
50 per cent of our population are still 
below the povi!rty line and 30 crores 
of our population are econotniQ}iy .0-
tany denpeodent on otbers 74 pc ceat of 
the women are illiterate. There a .. 
so many diseases prevaleDt in "-
country and they can be cradic;a~ if 
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only the Government take some ener-
getic steps. 

But they are not thinking on this 
line. So, whatever is said on (he 
political platform is not going to help 
much, because black money is operat-
ing all around. Therefore, the first 
thing for the new Government must be 
to get rid of the blackmoney so that 
they are able to get India on a pure 
line of political life. 

SHRI TARUN KANTl GHOSH 
(Barasat): Mr. Chairman, Sir I , 
rise to support the Motion of thanks 
to the President's Address. This is 
my first speech in the Parliament 
and I take this opportuni ty through 
you to convey my respect and good 
wishes to all the Members of this 
House, 

I come from the State of West Ben-
gal which once wa s a very prosperous 
and advanced State in India. Today, 
without attacking anybody, I may say 

that it has become a very backward State. 
For the last decade, there has been 
no development work in my State. 
Unemploymen t has risen to a ~tagge_ 

rioa proportion. I am sure my friends 
sitting here, whether they belong to the 
Marxist Communist Party or to the 
CPI or any other Party, wi)) agree 
with me that there is a need for sorne-
thine special for solving this un-
emp10yment prob~em in West Bengal. 
Not onJy in West Bengal, but I would 
'say in all the Eastern States of India 
as wen as the North-Eastern States 
of India also something special has to 
be done because these states are 
backward in comparison to other 
states of India. There is a dire need 
for doing something very speciaJ so 
that they can go forward in their 
economic development. 

The Ptesident has said many things 
with which we fully agree. The most 
important thing is what our Prime 
Minister is trying to do. It is the 
national intearation. The President 
hat annoDnced tba t the new Govern-
ment would try its best to solve the 

problems of Punja b and Assam. 
Very dastardly acts of two Sikhs or 
the anti·Indian utterances by a few 
Sikhs inside and outside the country 
do not mean that the entire Sikh com-
munity is anti-national. As a matter 
of fact the Sikh community as a whole 
is a very important community of 
India. We cannot forget th'! sacri. 
fices that Community has made parti-
cularly for the freedom of this 
country. 

Assam is the sister State of West 
Bengal. We have nothing but love 
and affection for the State of Assam. 
I am sure the entire country will be 
behined our Prime Minister in his 
a ttempt for solving the problems of 
Punjab and Assam. 

Now J come to the unemployment 
problem. I think the main thing 
that needs to be done is rapid rural 
development with accent on employ-
ment, as also through rapid advan-
cement of smalL.scale industries. The 
only difficulty is that we have not 
yet been able to compartmentalise the 
role of the smaH, medium and large 

scale industries. It it natural that the 

small scale industries cannot com-
pete with big industries. So, we should 
see how best the small-scale industries 
can be made to function as ancila· 
ries of the big industries, Therefore, 
if we really want to solve this pro-
bJem of unemployment we will have to 
have a rational inddstrial policy. Not 
only that, in the presnt.day world the 
tecbnogical development and advance .. 
ment has become so much that unless 
our industries also adopt the new 
technoloaies. it will be very difficult 
to have proper industrial develop. 
ment in this country. 
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While talking about industrial de-
velopment we cannot lose sight of tbe 
importance of power. It is very im-
portant. I do not know the position 
of power in other States, but today 
in Delhi also we had a power failure 
this morning. In West 'Bengal also it 
is very bad. 

MR. CHAIRMAN: Please con-
clude. 

SHRI TARUN KANTI GHOSH: 
Kindly give me another few minutes 
time because it is my first speech in tbe 
House. So, I want that the power 
problem should be given priority. 
Otherwise it is impossible to solve the 
unemployment problem. 

1 fully support the Government's 
foreign policy. Russia has been a 
proved friend of our country. So we 
must have very good relations with 
Russia, there is no doubt about it. 
But at the same time we must try to 
develop economic cooperation J\ th 
America l As far as our neighbouring 
countries are concerned, the effort of 
our Prime Minister to have very good 
relations has also the support of the 
entire continent. 

One thing to which I would like to 
draw your attention is about the nuc-
lear bomb that is now beiDg attempted 
in Pakistan. We should try to stop it 
here, we mu 5t take care of this very 
unholy thing \\hich is a danger to the 
entire region of India and also to 
South-aast Asia. Here I want to say 
that our Government should move in 
this matter, I do not want our Go-
vernment to 10 in for atomic homb. 
We want to us~ atomic power for ser-
ving humani ty, not for destruction. In 
any case, I b<: Ii eve tha t the manda te 
that is given for Rajiv Gandhi and 
the Congress is a mandate for service 
to tbe nation and to the people and 
through you, I want the cooperation 
of the entire Opposition so that together 
we can build' a better India and a bet-
ter future for the FaeratioD. Tbanli 
'0\1, Sir. 

PROF. K.K. TEWARY (Buxat) : 
Mr. Chairman, Sir, I rise to speak 
about the document of destiny, .bi.· 
is the President's Address, and sup-
port the Motion of Thanks to him. 

Sir, this Address refers to the Or-
weiJian year, the nightmares --
the ordeal. Tha t is over, and a ... ' 
India is born in 1985 with tbe electi01W 
to our Parliament and with the electi .. 
of a new being colossus, that is, RaJi\' 
Gandhi, to the office of the Prime' 
Minister of India. 

Sir, during the discussioDs tbat I 
have been very carefulJy listening" t~ 
have been persistent requests and .... 
tures from both sides, for an atmosp-
here of cordi ali ty and uni ty between 
the Treasury Benches and the Op-
posi tion to shoulder the responsibilit, 
that has befallen this House. But there 
had been trends which I have takeJa 
with a lot of disquiet. Sir, there were 
attempts which were made towards 
the end of 1983. The references in 
this documen t had been made to the 
growth of exteremism and secessio nist 
movement. I think secessionism and 
the protagonists of secessionism are not 
si tting quiet and we should Dot tate 
this challenge lightlY, I am sorry to 
remark that from the trends revealed 
by the major Opposi tion Parties which 
are now reduced to this helpless sta-
tus in this House. it a ppears they have 
not got over their bang-over whida 
was a kind of a pathological hatred 
for Indira Gandhi and one-point pro-
iramme of opposing anything that is 
proposed by the Government. 

Mr. Chairman, one by one I will 
bring to your notice and to the notice 
o! this august House the trends I 
have been able to gather from tbe 
talks of the Opposition leaders. Un-
fortunately the worthy barrister, who 
was the spokesman of the CPI (M) 

Partv in the House is missing, he is not 
0# , • 

present in this House, and for his ~.;. 
nefit and for the benefit of his Part.1 
I would like to ten him that aU t~. 
sinister campaign start" joI1 aftW~" 



1J5 Motion of Thanks 0" JANUARY 22, 19~5 

[Shri Tarun Kanti Ghosh] 

election, after the massive mandate 
liven to Rajiv Gandhi is bound to 
fail. 

Sir Rajiv Gandhi today--.. whether 
people 'agree or disagree-is the symbol 
Qf the Indian nation. He symbolises 
above aJl the indomitable will of the 
Indian nation to continue to be one, to 
.~ntinue to fight against forces of dis-
ruptioD, anarchy and destabilisation. 
And Rajiv Gandhi, Sir, on numerouS 
occasions after his election, has shown , . 
overwhelming reverence to the sanctity 
ef the political system and I think 
this would have been appreciated 
by the enlightened among the Opposi-
tion. But this has been spurned and 
the sJogan has given, very sinister, very 
subversive slogan has b.:en given, na-
mely, that this ejection, this mandate, 
this unflinching, unequivocal, full-bloo. 
ded response of the Indian peopl~ to 
the India's uni ty, has been tried to be 
explained in d very subversive fashion, 
in a very subversive way that it is the 
result of Hindu backlash. Sir, I want 
to assert that it is the re-assertion of 
the Indian nation to the cbaHenges, 
to the grim tragedy tha t the nation 
passed through and the heaviest price 
that this country could have given, 
was exacted from the nation in terms 
of 1he ghastly, most treacherous and 
perfidious murder of the mother 
of the nation, Shrirnati Indira 
€iandhi 

Sir, the Opposi tion leaders say-:-
I think, it has come out all over In 
tbe Press also-that it was a sympathy 
wave. I am sorry to say it is mediocre 
Journalese. It was no sympathy wave. 
It was a challenge that aroused the 
people of India and people felt that 
what the country required was not 
sympathy but full· blooded support. It 
is the determination of the people, the 
resoluteness of the people to uphold 
the unity and oneness of this nation 
and support the Congress which has 
had a biltory of a century now in 
1915.. And this century-old Party 
'will be reflected and will demoDstrate 

its strength in the 21st century, a 
shape of new India, of an India which 
is awakening, which is united and 
which is rrosperous and will march 
ahead under the leadership of Mr. 
Rajiv Gandhi. The country will march 
ahead and all hurdles put OD its way 
by interested quarters whether they 
are people here the inside the country 
or outside, their mentors outside, will 
be faced with resoluteness and with 
determination. And I want to tell 
this august House that the Party which 
has led this country, which has fought 
for freedom for decades and . after 
freedom Jed this country from distinc. 
tion to distinction will see that tbe 
legacy of Mahatma Gandhi, and the 
legacy of Pandit Nehru and Indira 
Gandhi does not go in vain. Sir, as 
a Party, I can assure the Opposition, 
we have not allowed grass to grow 
under our feet and we are prepared 
to fight ti II the very end we are sure 
with the support, solid support 
of the people of India, the patriotic 
and nationalist mass whose backlash 
vou have seen in the massive mandate-
it was no Hindu backlaksh, it was 
patriotic backJash and with that sup-
port, the patriotic and nationalist 
people of I ndia cutting across a II dis-
tinctions of caste. religion and 
region-we wiJ1 try to save the honour 
of the country and will go ahead. 

(lnler' up lions ) 

Mr. Chairman, Sir, references 
have been made to rigging. I will not 
go into the details of such false and 
malicious charges. As I have said. 
this is a delibera te campa ign to nul-
lify the verdict of the vast Indian multi-
tute which have given the Congress 
this massive mandate and J am sure 
will do it in future also. There-
fore, I am striking this note of 
caution. 

I am all for cooperation with the 
Opposition; an atmosphere of con-
frontarion must be brought to an end. 
But to ignore the basic thiop, basic 
attitudes, mani fested in pattern of 
behaviour of the Opposition leaden 
and their parries will be only at our 
peril. 
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MR. CHAIRMAN: The hon. 
Member may try to conclude. 

PROF. K.K. TBWAR Y: It will 
be an injustice to me. I have never 
spoken for Jess than 40 minutes in the 
House. 

MR. CHAIRMAN : It will be an 
injustice to others who are waiting to 
speak. 

PROF. K.K. TEWARY: I would 
like to put just a few Questions to the 
opposition. 

I respect Prof. Madhu Dandavate 
very much. His party spokesman was 

haranguing Yesterday. I would not have 
gone into those details but for the 
provocation provided by the C.P .M. 
friends and tbe spokesman of the 
Janata Party. He referred to Punjab. 
Our leader, Shri Rajiv Gandhi~ decla-
red at the very out~et that his prio-
rity No 1 wiJl b: Punjab imbroglio 
and Ass~m problem and that be will 
leave no stone unturned to solve them. 
But a blatantly bJseless charge has 
b~en leveJled against us. I would 
like to know from the members on 
the other side and through this 
House, I would 'lik'.' to pJace it be-
fore the country and lh~ people at 
large. whether the Opposition parties 
are rea)y serious about Punjab pro-
blem. Does i 1 he in their mouth . to 
talk about Punjab? Throughout, 
tbey were runni ng with the bare 
and hunting with the hounds, 
Their equivocation and their ambiva-
lence to Punjab problem created the 
situation like that. 

A reference was made to the conclave 
politics. The first conclave was held at 
Vijyawada by the freak of .a. J'olHical 
party. the freak of a pohtlcal pbe-
nomenon, called tbe Teluau Desam 
which has provided shelter to a lot of 

friends who are present here in the House 
(InlerrUplionJ) 

AN HON. MEMBER: He cannot 
rofer to a ,onticel party as freak. 

( In""."'O"$) 

PROF. K.K. TEWARY: A COD-
clave was held at Vijyawada. When that 
conclave was held, there was the 
ADandpur Saheb Resolution before 
them. It must be crys tal clear to every 
body who cares to go throuah tlte 
contents of the Anandpur Saheb .R .. o-
lutioD and the speeches and the 
commentaries galore on the Anandpur 
Saheb ResoJution of the AkaJi leaders 
that this Anandpur Saheb Resolution 
is a charter of India's vivisection, 
India's dismemberment. When the 
conclave was held, the Anandpur Sabeb 
Resolution was there before them. Did 
our friends On ,tbe Opposition advile 
AkaJis, if they were uniting with them, 
with a motley crowd that was repre-
sented at Vijyawada, if they were uni-
ting with the Akalis to oppose 
Indira Gandhi, that they must swear 
by the Constitution of India, that they 
must sewear by the unity of 
India and that they must giVe 
up the Anandpur Saheb Resolution? 
was that done? (Interruptions) 
Please don't strain your fraH frame. 
Did the the Opposi lion leader ever 
advise Akali leaders that unle3s the 
Anaodpur Sahrb ResoJution was given 
up, they will have nothing to do wlth 
them? 

It was not only in Andhra but 
subsequently the conc!av..:' politics was 
taken to, of a11 the plac~s, Srinagar .• 

(Inlef"rUPllOnJ) Where did they hold (.on-
claves? It is significant ind~(d. 

First, it was held in Andhra: t hen, It 
was held at Srinagar and Ih.::n it was 
held in West Bengal \lllI crrllp'ions) 
This makes the picture clear. 

( Interruptions) 

15.00 hrs 

Another important question is how 
Prof. Madhu Danda~ate, a Senior 
Member of the Opposition, has brought 
together these two stringent demands? 
It is not merely a quirk of history.. The 
most vociferous demands for improviD, 
or re-shaping Centre-State relatiODs 
were raised by the Opposition. The be .. 
all and-end-all and the summum be ... 
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o.f Abli Dal demands is the Anaodpur 
Sabeb .Resolution. The Anandpur Saheb 
&csolution is definitely separatist and 
~ionist in clear terms. And this 
resolution was being hawked around, 
not only in India but atl over the 
• ~)lld, in foreign countries and in the 
eGUntries which are inimical to us. You 
taow their names. When this resolu-
tie. and the items of the Resolution 
.ere liven wide publicity, Opposition 
declared a war on the Centre. And, at 
the same time, Prof. Madhu Dandavate 
perhaps knows it ... (Illterruptions) 

Listen to me. You will know. It is 
not a mere accident that the World 
Bank brought three publications about 
India's Centre-State relations, the 
pattern of economy, the pattern of 
revenue sbaring and all these matters. 

According to you, the AkaJi Dal, 
is a responsible po Ii tical party. My 
.barge is that the high priests of the 
Akali Dal refused to condemn the 
aJlastly assassination of our Prime 
Minister. 

PROF. N. G. RANGA (Guntur): 
Shame, Shame. 

PROF. K. K. TEWARY : Did any 
ODe of you say "Henceforth we have 
Bothina to do with the Akalis. because 
it is a party which failed and which did 
Dot cendemn the assassination of Prime 
Minister" 1 Did it happen? 

[ lnterruptions) 

The declaration of the Akali DaJ dur-
inl the election came with a clinch-
in, and aj.uring finaIi ty. The Aka·lis 
said. They will support the oppoition 

parties. 
( Interruptions) 

SHRI S. M. BHATTAM 
(V·ilakhapatnam) I am on a 
paint of order. He is not only exceed-
inI hi. time. He is heaping alleaations 
4piatt US which Ire most unwarrlated 

and baseless. We are not here just to 
listen to all those allegations ('xceediGa 
his time-limit. You have to contain 
him. You have to restrain him also. 

(Interruptions) 

AiR CHAIRMAN: The time he is 
taking is from the Congress-side . 

PROF. K. K. TEWARY : I do not 
treat the hone Members lead as dump-
ing ground. I do not see dumping traces 
on their heads. I am merely making 
points. It has happened. The role of 
the Opposition ·is very clear in this 
Anandpur Saheb Resolution and how it 
was all done. 

(Interruptions) 

I am bringing it to the notice of the 
Opposition that something very serious 
is still going on. The activities of the 
extremists have apparently abated a 
little but they have not come to an end. 
What have we to do ? 

In U. K. for example, against all 
international Jaws, agains{ their own 
national laws, against the la ws for-
mulated by the International Court of 
Justice, the British Government is still 
patronising and allowing the extremists 
to hold camps. If you want, I can read 
out the relevant Jaws from the British 
Constitution. 

MR. CHAIRMAN : Please conclude 
quickly. 

PROF. K. K. TEWARY : I am not 
going into that. But teU me when that 
murderous threat by that outlaw, that 
fugitive from law, Jagjit Singh Chauhan, 
utilised tbe BBC ? This must have 
happened for the first time in the history 
of civilised world. Where an outlaw 
from justice,· a fugitive. from justice, 
came on the BBC network. and made an 
announcement about the impendiJll 
assassinalion of the Prime Minister. 
Even after she was shot, tbat man was 
allowed again to indu)ae in thil. He. 
emlted .pin and made a speech. I 
would Uke to know from this Hou .. 
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through you, Sir, whether any Opposi .. 
hon leader raised his voice against it. 
When our planes were hijacked, when 
the hijackers were getting all the faci-
lities in Pakistan, two Janata Party 
leaders were enjoying the hospitality of 
Mr. Zia-ul-Haq. You read the speech of 
Mr. Biju Patnaik. He caIne back and 
he was all praise for them. This green 
scenario is not yet over. Therefore, 1 
would like to approach the opposition 
with a very constructive mind, with a 
mind absolutely open. Nothing should 
happen at the cost of the unity of the 
nation, the integrity of the na tion ... 

MR. CHAIRMAN: You have taken 
iufficient time. Please conclude. 

PROF. K. K. TEWARY : I wanted 
to speak on many more things ... 

MR. C: Please resume your seat. 
Let others also speak. 

PROF. K. K. TEWARY: I thank 
you very much. although my speech 
should have been longer. I wanted to 
speak on many more points. Anyway, 
thank you very much. 

[ Trans/ation] 

SHRI c. JANGA R~DDY 

(Hanamkonda) Mr. Chair-
man, Sir, first of aJl I would submit 
before my collealues that I am daring 
to speak in Hindi. It has been said 
about us that as the Family Planning 
slogan says we are two Members here 
and I am one of them and I have alone 
to face you. You are four hundred and 
we are only two Members here. Thef(~
fore, we two Members will have to 
reply to 400 Members. (lnt~rrllp'ions) 

If I speak in Telugu, you won't un-
derstand. For this very reason I am 
speaking in Hindi so that you may 
understand. I want that you may un-
dorstand my speech. (Illterruptions). If 
you aet in this manner, then I will 
Ipeak in Telulu, which wi II not be 
comprehensible to you. (llll~rruptions) 

Mr. Chairman, Sir. elections are 
11 ... )'1 held and lome people win while 

others lose. I have been watching the 
elections since 1952. There is DO doubt 
that this time Indira Congress bas _ot a 
very big majority. But this is not the 
national congress; it is Indira Congress. 
This is not the Conaress which is 100 
years old, it is only 11 years' old 
Indira Congress (Interruptions) For-
tunately, I am Dot a Member of the 

Congress party. You are claimi ng that tbis 
is 100 years old Congress, but it is only 
Indiraji's Congress. While the opposi-
tion parties were mourning the death of 
Indiraji, the Congressmen made capital 
out of it. Indiraji has died ... (lnterrup-
tions) I am speaking in Hindi to make 
you understand (InterruptionJ) 

PROF. MADHU DANDAVATE 
(Rajapur): You may speak in any 
language-, they will not understand. 

SHRI C. JANGA REDDY 
These people were expressing arief 
at the death of Indiraji. One of tbe 
Congress leaders stated that Indiraji had 
died, and that they would ask for .otes 
in her name and once more Indira 
Congress would come to power. We 
have seen that their leader, Shri Vassot 
Sathe, who is at present a Cabinet 
Minister, had stated at a meetinj at 
Shivaji Park to mourn Indira Gandhi's 
death. 

'In the memory of lodiraji, 
in the company of Rajiv, stamp will 
be put on the Hand.' (/ndiraj; lei yad 
mein. Raily ke sath me;,,, Mo.ar /ale6' 
hath mein). 

Wbat does it mean? ...••• 

SHRI PRATAP BHANU SHAllMA 
(Vidisba): Stamp will be put 00 
the Hand and in fact the stamp was put 
on the Hand. 

SHRI C. JANGA REDDY : 
I am also sayilll the .... 
thing. You have WOD on aCCouDt of 
Indiraji's death and not on the basil of 
ideololY. In 197J. Banks were _lia.l-
ised, Privy Purses were aboJiIbed, 
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nomination papers of Shri Sanjeeva 
Reddy were filed, but Shri Giri was got 
ejected, that was a split in the Congress 
party; but after that you lost the elec-
tions in 1977 because of your misdeeds 
during the emergency ..... . 

SHRI MURLIDHAR MANE 
(Nasik): But again they won the 
ejections in 1980. 

SHRI C. JANGA REDDY: 
This is what I want to tell 
you that these 400 Members have won 
on the strength of Indiraji ~s sympathy 
wave. When a cine-Star in Andhra 
Pradesh won the election and became 
Chief Minister, you compelled Shri 
Amitabh Bachchan, Shri Sunil Dutt and 
Smt. Vijayanthimala to contest the elec-
tions. You should be ashamed of it. We 
have seen a poster in which photos of 
Indiraji, Shri Rajiv Gandhi and a film-
star of our State 'Krishna' were printed 
living them equal prominence. In that 
waH poster, belo'.\! the photos of 811 
these three, the photos of Shri Anjiab 
and the s}mb01 'Hand' were printed. 
The photos of these three were printed 
to.etber to solicit votes in favour of 
Congress. 

(Interruptions) 

SHRI PRATAP BHANU SHARMA: 
Telugu Desam party has also won on 
the same basis 

SHRI C. JANGA REDDY ; 
You have brought a ci nestar 
on the national level, you have 

accorded him a status equal to that of 
Indiraji, you should be ashamed of this. 
A cine-star like Krishna has been port-
rayed equal to a leader Ii Ice Indiraji, 

SHRI PRATAP BHANU SHARMA: 
Shri Rama Rao is also a cine-star. 

SHRI CHANDUPATLA JANGA 
REDDY: He i. a Chief Minister as 
well as a cine-star. I am sayi ng this 
because the standard of your electioD-
eeriDI has touched such a low ebb. You 
should f.1 sorry for this, ·",lID," at ordered .,y tbe CIa.ir. 

SHRIMATI VIJAYANTHIMALA 
BALI (Madras South): Cinema-star 
is also an Indian citizen. What is wron& 
in it? What about N. T. Rama Rao? 

[Translation] 

SHRI C. JANGA REDDY: 
I Admit that cine-star is 
also an Indian citizen, but what I waRt 
to say is that printing of the photo of 
Krishna side by side WI th the photo of 
lndiraji is unfortunate for the country 
and the Congress party. I t is unfor-
tunate for the Congress. A cinema star 
knows nothing about it and how is it 
proper to draw a comparison between 
Indiraji and a cinema-star. This is what 
I am saying. Can Krishna be com-
pared with Indiraji, this is what I say. 
I am tel ling you that very wrong propa-
ganda bas been carried on in this way. 
You know what Rajiv Gandhi had 
stated in Visakhapatnam. He said, 

[English] 

"NTR is ***Being the Prime Minister 
of India can he do such kind of pra-
char H ? 

Does it behove him '? 

(I nlerruptiOlls) 

[Englisla] 

SHRI p. R. KUMARAMANGA-
LAM (Salem): Madam Chairman, 
I rise on a point of order. The hone 
Member should ,ta Ik on the President '5 
Address. 

MR. CHAIRMAN: I will request 
the hon. Member to speak to the 
point. 

(Interruptions) . 

SHRI PRIY A RANJAN DAS 
MUNSHI (Howarah): Madam Chair-
man, I want a rulina from you for the 
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education of new members whether it 
is permissible in the House to accuse 
any member of the House in terms of 
his or her profession, status, religion 
or caste. The hon. Member from the 
Opposite by accusing a cinema star ill a 
denigr1!ting manner not only insulted her 
but also insulted the electorate who 
elected her, I request you to expunge j t 
from the record. 

PROF. MADHU DANDAVATE: 
He is insulting even those film stars 
who are yet to come to the House. 

(lllterrupt ions) 

MR. CHAIRMAN : Please try to 
avoid such references and speak to the 
point. 

[ Translation1 

SHRI C. JANGA REDDY: 
I have been listening to 
their speeches for the last three days ... 
(Interruptions) .. . vegetahJe (cooked with-
out spices) has no taste .. (/nterruptions) 

Madam, I was saying how wrong 
propaganda was carried on by the 
Congress. The BJP and the entire 
Opposition had opposed the slogan of 
Khalistan but what propaganda your 
T. V. and Radio had carried on? The 
BJP spoke against the Anandpur Slhib 
Resolution and even opposed it. but 
you carried 011 a wrong pro;Jaganda. 
Now I want to suggest to the Prime 
Minister, Shri Rajiv Gandhi 9 tha tat 
least now he should say some good 
things. The entire Opposition had 
spoken against that but even then a 
vicious propaganda was carried on du-
ring eJections for catching voks and we 
have no objection to your having been 
returned in such a big numb.!r in the 
way you carried on the propaganda. We 
have accepted the people's mandate, 
but at least we want this much that 
whatever the Prime Minister bad said 
prior to the eJections should be correct. 
ed by placing true picture of thing~ 
before the public. We hope that the 
Prime Minister would work for the 

progress of the country after taking the 
Opposition into confide.ce. 

[Engli':Jh] 

MR. CHAIRMAN Do not 10 to 
next point. I wi)) caU the next speaker. 
Please conclude. 

[Trans /al ion] 

SHRI C. JANGA REDDY: 
. Madam, in the President·5 

Address there is a mention about far-
mers. In this connection, through you, 
I would like to submit to the M~mberl 
belonging to the Congress Party ..... . 

[English] 

MR. CHAIRlvtAN : I have aI10wed 
enoug h time. Please resume your 
seat. 

[Translation J 

SHRI C. JANGA REDDY: 
You wil1 hav~ to think about 
farmers. Though farmers have not 
received any assistance from the Govern-

ment yet tbey have sown crops in their 
land. (irlterruptiolIS) 

MR. CHAIRMAN : Now only you 
are coming to the point. Please con-
c1ude. 

[Trans/at i(}fi] 

SHRI C. JANGA REDDY: 
I want to draw your atten-
tion to one thing that farmers have 
been producting foodgrains and supplyin, 

them to the public at large insDite of the 
fact that Government have failed to 
ensure remuneralive prices for their 
produce and in providing other facilities 
to them. The Government should ensure 
full compensation and remunerative 
prices to farmers. There must be re-

presentative of farmers in tbe Aaricultural 
Prices Commission and aaricultural 
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prices should be fixed by the Commi-
ssion after takinl into account the cost 
o.f inputs. 

With these words, I thank you for 
.]Jowing me this much time. 

[English] 

SHRI ANAND GAJAPATHI RAJU 
(Bobbili) Madam Chairman, 
I would like to mention in this 
Deb&te on the President's Address that 
the President's Address Jacks in eco-
nomic coherence. They may have men-
tioned projects and programmes but 
tbey have not mentioned any strategy 
to provide food. work and productivity. 
Food, work and productivity may be 
an objective. But the main poi nt is 
this. How does one go about providini 
it? There has to be a strate8Y, an 
operational plan, and above a11, they 
should fit in figures into the plan that 
they are speaking about. Macro varia-
ble and parameters are ra t her tricky 
because they have to be properly put 
together. Only when they are put to-
gether and only when they a re under-
stood that a solution to employment 
can be provided. 

Now 1 would like to mention that 
pfovidinl employment may be easily 
said rather than done. Because, today 
you find tbat the Capital Output Ratio 
is rising. Earlier in the First Five year 
PJan it was somewhere around 3: 1 or 
2.5 : l. Today it has lone to 5 : 1 or 
even 6:1. 

The capital.output ratlo is more 
than what it is in the developed 
countries also. So, it is difficult to 
provide employment without so much of 
capital provided for raising the output 
ratio. Then alain the productivity also 
bas not kept pace with the rise in 
population. That is also one of the 
~jor points which bas '0 be taken in'Q 
eontl4eration by the lovernment. 

The tbird point is that capita" and 
social infrastruct~re are also in a very 
sorry state. In the Presjdent's Addr.cu 
they have mentioned that productivity 
has gone up, coal production has gone 
up by 32%, electricity production hu 
gone up by 32% dod crude oil produc-
tion has gone up by 120%. But what is 
more important is that you have not 
considered the base year production. If 
the production in the case year is very 
low, then obviously the percentage in-
crease will not be a true representation 
of the increase. Then, again the whole-
sale price index figures are very mislead-
ing. It was stated tbat the wholesale 
price bad increased only by 4.8~~ in 
1984. But what is more important is 
that the retail price index was enor-

mous. The retail price index figures are 
the real barometer. Now, what are the 
items that are i neluded to work out 
the wholesale price index figures? Only 
very limited number of items have been 
included in working out the wholesale 
price index. Therefore, it is Lot a true 
representation of the increase in the 
wholesale price. 

The Planning Commission has not 
taken into consideration inflation while 
preparing the pJan outlays They just 
prepare the Plans and they expect them 
to be implemented by the Government. 
But the prices of essential commodities 
go up and the escalation in the prices 
of essential commodities is not taken in-
to consideration while preparing the 
country's plan. Moreover, if they are 
not able to implement the various 
programmes outJined in the plans, they 
carry them over to the next year's 
p Ian and ca IJ them spiJJ-over projects. 

Now, the industrial policy of the 
Government is also defective. Earlier. 
during 18th and 19th centuries, people 
had other avocations like handicrafts, 
etc. But today they are more for 
employment-oriented programmes be-
cause of the Industrial Policy followed 
by the Government. But the Industrial 
Policy of the Government has resulted 
in a backlash effect on the employment 
wbich in turn resulted in )OSiOI of jobs, 
resulted in curtailment of produ~tioQ in 
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the rural areas. This has to be corrected. 
I t cannot be corrected just by speeches 
or some fancy words. Earlier in 1971, 
the former Primer Minister, Shrimati 
Indira Gandhi's slogan was «garibi 
hatao'. In 1980, she said 'Government 
that works'. For electioneering, these 
slogans are good. But in actual practice 
it does not work. One should not criti-
cise for the sake of criticism. Now, I 
want to give some positive suggestions. 

The hone Prime Minister, Shri 
Rajiv Gandbi, expressed that he would 
seek the cooperation of the Opposition 
for the coun try's progress. In this 
connection, we would like to assure 
him that we will gh'e full cooperation, 
and see that our country stands on its 
own feet. In the President's Address, 
there is no mention about how social 
justice would be given to the common 
man. There was just a mention about 
it. Social justice cannot just be words 
in the planning process. In the in-
dustrial and agricultural policies, it 
has to be the backbone and in the 
economic policy unless socialist doctrine, 
secular doctrine and the democratic 
structure of the country are maintained~ 
we cannot make much progress. To 
this endeavour It as the Deputy Leader 
of the Telugu Desam Party, we extend 
our unstinted cooperation so that our 
country can march forwards towards 
socialism, secularism and democracy. 

[Trails/at ion] 

SHR[ MOOL CHAND DAGA 
(Pali): Madam, all the parties wanted 
to unite and we too wanted them to 
uni teo But there was no union of hearts 
and they could not unite. They wanted 
to unite merely to gain power. This 
policy of gaining power did not succeed. 
When there is no unity of hearts, minds 
and ideologies, it happens like this. 
The result is before you. Our Jeader 
has asked us to pay more respect to the 
Opposition this time. We will have not 
only to pay more attention to the 
speeches of ,reat leaders of the Opposi-
tion but also to expect that they will 
make constructive SUlaesti~ns. If cons-
tructive . supestions are made. tbe 

Congress Party is prepared to live a 
practical shape to them Not 
only India but the whole world is 
wa tching tha t a young man has become 
the Prime Minister of our country. H. 

has made up his mind to work with 
honesty and good intentions. He has 

transformed politics into service of the na-
tion. of Politics no longer remains an in-
strument selfishness now. He has Warned 
that corrupt people in politics would 
be removed 

SHRI NARA Y AN CHOUBEY 
(Midnapore): The number of such 
People is large. for with 

SHRI MOOL CHAND DAGA: 
Please keep silent and do not try to 
escape from the feeling of shame by 
saying like this. A great chaIJenge lies 
before the country. Rajiv Ji has taken 
a step in this direction and said that 
politics would be based on morality and 
the principles and ideals of Gandhiji 
would be followed. The name of Rajiv 
Ji is not broadcast much on T.V. and in 
Radio programmes, because he says 

that Government would be judged by their 
deeds and not by talks. Immediately 
after taking over, he announced that 
no corrupt officer would be tolerated. 
Talk less, work more _ .. (Interruptions) 

After Rajiv Gandhi took over the 
reins of administration, the 
situation in the country has 
taken a new turn ... (Interruptions). The 
Government is putting a 1 end to defec-
tions with a view to usher in an era of 
healthy politics. A law was formulated 
in t he yea r 1969 and we also tried iD 
that directions a number of times. But 
Shri Rajiv Gandhi took a final decision 
to put an end to the evil practice of 
defections. It has been applauded by 
Shri Atal Bihari Vajpayee also and this 
law will soon be on the statute boot 
and wiU be enforced. The steps takeD 
by Shri Rajiv Gandhi will takc tbe 
country forward iostead of pushiDI it in 
the reverse lear He has stated' that 
we had oot eotered politics to .. in 
powers but to implement the poJj~iea 
of tbe Conaresa and those polid. 
whicb are intcDded to uplift tile 
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country. On that basis we sh~11 chalk 
out our programmes and policies. You 
may also be aware of his views about 
ecology. He has stated that efforts will 
be made to free Ganga river of pollu-
tion .. .I Interruption]. 

In so far as the strength of the 
,Opposition is concerned, they have no' 
strength now. Their. strength has been 
reduced considerably and they have 
been totally exposed before the masses 
and have been left with no reputa tioo. 

(lnterruptio'lf< ) 

Madam Chairman. the way. these 
J)eople aTe infeTrUf'ting. Clearly ~hows 
their weakness. It is a symbo' of their 
.eakness. But I want to ten you that 

they need not get dis3pt'ointed anor feel 
dejected. Congress Partv will sunport and 

agree to their right sugpestions an'i this 
would be our policy that we should 
extend our support to right suggestionc:. 
This time you should do creative work, 
co-operate with the Government and 
give good suggestions. The Congress 
party in spite of bt-ing in majority~ will 
show due consideration to your sug!!e~
tions. We would be happy to Tt"'spect 
and welcome your constructive sugges. 
tions. This will be the policy of thp 
congre~s party. It is only because of 
thi~ f'olicy that this country will mov~ 

flTward and you will soon see a new 
India. 

DR. DATTA SAMANT (Bombay 
South Centra]): M~dam Cha i r-
man, the Members of the ruling party 
are"right in saying that all of us must 
acknowledge the mandate given to them 
'by the people. It will be a waste of 
time to discuss it in the House. But 
in tbese elections you had given, assu. 
rances to the pUblic to the effect tha t 
. 'you would form a Government. which 
will 'work for tbe unity and integrity of 
tbe nation aDd which' win eradicate 

~ corruption. I' had listened to your 

speeches to this effect and I also feel 
that a1l' these things are essential for a 
strong na tion. Every Member sitting in 
this House agrees to this view and per-
haps nobody would disagree to it. I 
also agree tha t corruption should be 
eradicated and perhaps no Member sitt-
ing in this House wants that corruption 
should be supported, It is a fact tha t 
you got the rnajori ty on the ba':;is of 

these assurances and you have formed tbey 
Government. But Madam Chairman, 
the party which forms a Government 
should must implement it's assurances 
and formulate their economic and other 
programmes a~cordingly. This is what 
I want to request you. 

There are fifty t(xtile miJls in the 
area in my constituency and 
there is always strike in these mi1Js 
due to one r~ason or the other. Both 
the sides in the House have made a lot 
of cri ticism and discuss:!d this sub-
ject. But it is also a fact that like 
Calcutta, the jute mills of Bombay are 
the oldest mills and it is the fourth 
generation of workers which is working 
there. But even after working continu .. 
ously for the last 30-35 years, not a 
single worker out of them is getting 
more than Rs. 700 or Rs. 800. As many 
a~ one lakh workers are replaced there 
in each decade, but the owners of th ose 
mills close their mills on the basis of 
bogns accounts. Even th~n no Govern-
ment have ever inquired into it during 
the last 37 )'ears of goVernance. This 

Government cans itself to be a socialist 
Gov~rnment but nothing worthy of 
it has come to light so far. 

Recently, Shri Rajiv Gandhi had 
given a Jecture in a meeting held at 
Bombay, which was attended by labou-
rers and workers both. I want to put 
before you two-three points of that 
meeting. The meeting was held in the 
Shivaji Park and I want to teU ),ou 
what I heard in that meeting, Out of a 
total popula tion of 90 lakbs of Bombay, 
10 lakh people are labourers or 
tbeir fami lies. As re,ard. the 
policy that) ou have referred to about 
them, 1 would like to commont ·on tbat 
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as an independent Member, That Shri Rajiv 
Gandhi had assured in a textiJe mill of 
Ahmedabad that all the textile mills 
would be updated and modernised. This 
is an assurance as well as a declaration 
of your party. WiH you pJease state 
tile number of miHs which will be 
modernised and updated '1 1 think there 
are 60 such miUs in Ahmedabad and 
about 150 mills in the whole country. 
Wberefrom you shall bring the money 
for modernisation of these milJs '1 And 
whether those mills will be handed over 
to the owners after modernisation? We 
have got details of aU the mill owners 
of Bombay. 20 thousand workers of 
tb~ Kohinoor Mall are facing starvation. 
Similarly, Kapadia mjl1 had been run-
ning well upto the y.:ar 1976 but the-
r~after an amount of Rs. 25 crores was 
given to the owners of Maruti cars. I 
do not know whether the amount was 
given as a loan or on some different 
basis. I am Dot cal ling it a t raud. 
You gave 2S crores 0 f rup .. '';s auj they 
g(lt a Joan of Rs. 11 crores from 
I. R. D. P. and a Joan of Rs. 20 
crores from the CtlJ II a J B.llik. In SPI te 
of that 20 thousand workers are facing 
starvation ther~ Here. the question of 
strike by us docs not arise, as you have 
nationalised this mil L 

The Mukesh Mi Jl J ,; ;J h:ad of the 
TajmahaJ Hotel. Tl1~re JS an area of 
5 acres where the M..Lh.!fJshtra Govern-
ment has given permission for COI;s~ruc
tion of a five st.if hotel. Iu December, 
1983, tht: mill owne~~ set the mill on fire 
and we have got a ;' ,lof of i(. There 
is a fire·fighting Sl{illvn at a distance 
of two metres from tha t place but no-
body went there. OUf workers went to 
the Cinema House hu l the owners pre-
vented them. I raised this Que"tion in 
the Maharashtra Assembly and the 
Chief Minbter, BJbl SJ:1tb B~lonsle, 

gave an assurance for conducting an 
enquiry within a period of one month. 

But a period of t\\O )(alS has since elaps-
ed and no enquiry has yet been con-
ducted. 

The owner of Finex MiH sets the 
mill on fire, Governm "nt advances 
mppey and· now you are allQtin& 
buildina. This is the history of these 

mills. If you allow a discussion on this". 
we shall discuss it but I shall furnish you 
information about this. 

The mill owners of Bombay have 
commi tted economic offences to such an" 
extent that they have a share Capital o~ 
Rs. 70 crores. But if they sell tbelr 
]and alone they can ear D Rs 700 crores. 
Tbe Government of M:!harashtra is 
exerting its influence to get the plans of 
Tata Mill, the Uniled Mdl and the Finclt 
mdJ sanctioned. By constructJng such 
a huge bUllding there, the owners win 
earn crores of rup~es and some political 
people will also have a hand in it. I 
would lIke (0 warn against sending two 
and a half ]akh workers out of Bombay 
DOW; StatistIcs regarding textile mills 
have been 'brougbt 6ut. We have aJso 
got details aboul all the texdJe mills 
and we can furnish the same to you. 

It is true that I was behind strikes 
in BumbdY but wh,j[ happened In 
Ahmedabad. Sixteen mllls are closed 
there and 7u tnousand workers are em-
ployed in those mills. We bav~ no 
Uilion th~re. Tne worK\;rs approach us. 
Shn RaJlv Gand!11 assured tbem th..!t 
lmprovements WOUld be orougul abouL 
in til.: lOlUS. -.H tbe starving W..,CKC1S 

bave v~LC!d in jO:.tf fdvour. 11 you wdnt 

to modcfu:.),;: all dl~ mlHs tou~y, arc 
you going to gJ V~ thiS mOD\:!y (0 tbe. 
o",Ders? Wh~l[ wtJ1 tnese owners gJV~ 
to you afler geUHJg till:) muney 1 A 
loan amounting to Rs. 113 crore;) IS 

already outstanding against th~se ill. ii 
owners and they are not repa)blc; it. 

I would tike to say something aO\lut 
sick units. Mills remain clos~d in N""", 
pur. The BirJa mill aJso f\!malnS closed. 
As a result th~rcof 3-4 laleh work..!rs 
have been render(!d jobless. Tho! workers 
are not at fault. The capitalists of the" 
country are behind it. I do not want" 
to talk of the past, but J want to submit 
that you may not agree with us, but it is 
necessary to institute a court of enquiry 
against those mill owners, who have 
ioduJaed in bunglioa of crores of rupees. 
You want to root out corruption aBd": 
people haye voted in your fa\'OUr. 
Therefore, I make a demand ill tIl.·'it 
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House that a court of enquiry should 
be set up by the Governmen t against 
Bombay mill owners. I had been making 
this charge in the State Assembly 
for three years. The owners of the 
Cadbury Mil J misappropriated the Provi. 
dent Fund money. The Sitaram Mill 
owners set up a trust, instaHed a petrol 
1'ump, established industrial estate and 
misappropriated crores of rupees in the 
process. In Maharashtra Assembly, 
Government have admitted it. If govern-
ment can gi ~e crores of ruoees to mills 
for such a misuse and want to usher in 
indu9trial development, how much 
amount is recovered out of the two 
thousand crores of rupees ad vanced to 
them every year and how many capital-
ists are misusing money? What do the 
government propose to do in regard to 
brinling about an economic change? If 
you do not want to nationalise 
textile miJls, I wouJd like to make 
a demand that a court of enquiry should 
be instituted against those who have 
committed economic offences. Put them 
behind the bars, this is my demand. 
We have got proofs in this connection. 
Please do not let these mills remain with 
the owners. Instead of advancing them 
further amount, they should be nation-

a lised. We shall extend you our support. 
W~ also want to work. Give us also a 
share in this profit. 

In our coun try there are 35 to 
40 sick milJs, where we 
have not launched any agitation. 
Government have given an amount of 
Ils. 45 crores to them. I brought a 
calJing attention 10 times in the State 
Assembly in this regard and wrote thrice 
to the Union Minister starting how the 
funds were being diversified. A unit is 
rendered sick: but its owner prosperse 
Government shouJd do som!thing to 
check it and this is my only demand. 

During 1980 to 1984, the prices in-
creased by 60 per cent. Today, one 
crore and 20 lakh people are unemploy-
ed and their number is on the increase. 
Since you have' now formed a Govern-
ment at the Centre, you should formulate 
•• economic prOlramme a 04 lead the 

country forward. I do not want to 
discuss it further and blame each other. 
I am confident that the Government will 
formulate such programmes. 

SHRIMA TI KRISHNA SAUl 
(Begusarai): Madam Chairman, I 

rise to support the Motion of Thanks t)n 
President's Address. Several new 
points have been highlighted in the 
President's Address and the Prime 
Minister's messages have been broad-
cast to the nation. But one point 
which is noteworthy and which I 
would like to discuss is the VISIon 
of the development of India in the 
21st Century. In the 21st Centry 
what will be the shape of develop-
ment in India and what will be its 
planning, so as to enable us to have 
an honourable place for India in the 
world, to have made considerable 
achievements in this direction. Late 
Smt. Indira Gandhi, who was an 
acknowledged world leader, an in-
spiring force to the mankind and 
dear to every heart, had laid a foun-
dation to ensure a bright future and all-
round development of India. She 
guided the country on such a path 
which has enabled j t to become a 
powerful country. India has become 
a model country for the Third World 
and has attracted many countries of 
the world due to its ideal foreign 
policy and strong military force. 

Since independence, this is the 
first occasion when our Prime Minis-
ter has taken steps wi th determina-
tion and self.confidence to (uBI the 
promises made during the elections and 
made a pledge to fulfil the same. He 
has sought to inculcate a new spirit 

of service which may lead the country to 
that stage of deyelopment, which we 
have envisaged for our country. But 

what we shall have to do to achieve it ? 
We shall have to develop a work-cul-
ture for that. As stated by Prime 
Minister, it is very necessary to 
develop such a work-culture. If it is not 
done, our administrative reforms will 
not prove dynamic. We have been 
contemplating to bring about adminis· 
tr.tive reforms in our Ceuntry in 



257 Motion of Thanks on MAGHA 2, 1906 (SAKA) th? l'resid~nt's Address 2~ 

view of the fact that some such cul-
ture has developed in our adminis-
tration that the officers in the ad-
ministration have adopted an 
indifferent attitude towards the people 
with the result that the pace of de-
velopment has been hindered to a 
great extent. They had been violating 
the norms even in small spheres anc! 
the bureatJcracy had become so callous 
that they were becoming insensitive 
to problems. Our Prime Minister 
has not only drawn the attention of 
the people towards it, but he has 
also assured the people of the country 
that he would take concrete steps to 
ensure admi nistra tive reforms so as to 
quicken the pace of development. 

I welcome our new Prime Minister. 
He has promised to accord priority 
to social, economi c and cultural de-
velopment of women, which object has 
clearly been reflected in the Presi-
dent's Address. The female population 
constitutes 50 per cent of our total 
population. If the status of women 
is not raised and they are not properly 
educated, we cannot make progress, 
because it will be a blunder if half the 
POPlIlfltion of the country is not 
associated with the developmental 
aetivities. Therefore, first of all, we 
shall have to educate the illiterate 
women in the rural areas. I would 
like to give a suggestion regarding 
the medium of instruction to be adop-
ted for this purpose. The Informa-
tion and Broadcasting and Education 
Ministries should work in a coordina-
ted manner for the dissemination and 
propagation of education in rural 
areas. They wjJl have to be educated 
through video or cinema. I would 
like to cite an example. In the last 
elections, I saw that the people in the 
remote villages took keen interest in 
listening to the speeches of Smt. Indira 
Gandhi on video: which was arran-
led by us. Th:ir interest was so keen 
tbat they listened to the speeches of 
Mrs. Gandhi till late in the night i.e. 
till 2 A.M~, despite severe cold. We 
have thouah that the persons sitting 
on the Oppo~ition benches would learn a 
Jesson from the immense fai th reposed 
in our ,arty and in our lead.r by 

the people of India and the massive 
mandate given by them. But after 
the constitution of the 8th Lolc Sabha, 
an impression is gathered after hear-
ing their speeches that taey have not 
still recovered from shock and were 
suffering (rom a sense of frustration. 

Yesterday~ an hone Member was compar-
ing our democracy with that of 
France. But the people of our country 
have created a unique example in tbe 
history of the world and if they still 
have to say something, I would like 
to say only this that they should learn 
a lesson from ita ad a bandon the 
path of negative politics, otherwise 
the peopJe of India will a,ain teach 
them a lesson in the ensuing elec-, 
tions of State LegisIatures~ 

The hon. President has mention-
ed in his Address that our judicial 
system bas an important role to play 
in maintaining the sanctity of the 
consti tution and safeguarding the 
fundamental rights of the citizens. 
He has indicated that our judicial 
system wi II be reformed. It is seen 
that hundreds of women have to lan-
guish in jails simply because their 
cases are not decided for years to-
gether, thereby denying them justice. 
They are sen t to jai Is on charges of 
very petty offences like stealing a loaf 
of bread or a petty amount of rupees 
five. They are not provided with any 
kind of legal aid, with the result 
that they continue to languish in jails 
for years together. Similarly, children 
of small age are sent to jails on 
charges of petty offences. If they 
are sent to jails a t the age of ten, 
they ha \Ie to languish in jail till the 
age of twenty and thereafter they 
become crinlinals. Promises made in 
President's Address about legal re-
forms and providing justice to the 
people are of immense significance. 
Huge expenditure is being incurred 
on court cases which is a heavy burden 
on the poor people. 

In the end I would Ii ke to metion 
that no progress has been made so 

far for raising the status of women, even 
after settinl up several committees aDd 
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submission 0 f reports by them for 
this purpose. National and internatio-
nal women's year was also celebra-
ted in our country. but no concrete 
result has been achieved. .It is clear 
from the programme a nnounced in the 
President's Address. that a Jot of im-
provement will be made. A large num-
ber of lady members have been elec-
ted to both the Houses and I do hope 
that their contribution in th~ politi-
cai, economic and cuI tura) ii,: Us wi II 
en~ure all round progress. Wi th 
these words, I congratulate you. 

(English] 

SHRI DEVINENI NARAYANA-
SWAMY (Anantapur) : Madam Chair-
man, there is a creeping misconcep-
tion in the minds ('f the hon. Members 
of the Congress Party that all Opposi-
tion parties are anti nationa I. This 
morning I received a greeting letter 
from an ordinary worker. I win just 
read-out poem written in Teluge. 

Aee des" mee yajya InJukhale dina 
A peeth men kina )adruaoona Phoklra 
";rtilli bhoomi Bharat na, n.luprallijate 
nindu goravam. 

The substance of that is 'Wha tever 
land you visit and wherever you set 
foot, whatever position you occupy, 
whoever opposes you, &ing the great-
ness of your motherland Bhant t. Be 
steadfast and maintain th~ honour and 
self-respect of your countr)men'. 
We hope the hone Prime Minister will 
please remember tha t the Members of the 
opposition are DO Jess patriotic, no less 
national. no less sacrificing for the sake 
of the country. I hope thei r great 
misconception will be removed. 

Let me mention as a slight digres. 
sion that Sir Winston Churchill in his 
Treatise on the Sec(;nd Wo"/d ~,yar 

has stated the moral of the book as: 
-'In war-resolution, in defeat-defiance 
in victory-maananinity and in peace-
,oOdwilJ, Yesterday Conaress (I) Party 

M~mbers were very much agitated when 
an hon. Member, Shri Jaipal Reddy 
spoke something about the mandate. 
They have got landslide victory no doubt 
but I nlust say that they did not g~t a 
massive mandate. To call it a massive 
mandate, at least 60 per cent 
or over the votes poned should have 
been got by them. But the mechances 
of direct elections are such that, in 
spite of g\!tting less then 50 per cent 
votes polled they have got a large 
majori ty. So, I would request the bon. 
Memb.:rs on th 1 t ~idc n)t g..:t so much 
elated by the election victory. 

So felr as manoa te is concerned, we 
know that peopJe's verdict ~ome times 
may not be wisc. In Greek history, 
Socrates was g.ven poison by the verdict 
of the whole city population for telling 
truth. This shows that sometimes the 
verdict of the people may not be wjse. 

IvfR. CHAIRMAN: The Reporters 
are not able to hear the speech of the 
hon. Member properly. So, he may 
come nearer to a mike and speak. 

SHRI DEVINENI NARA \ ANA-
SWAMY : So whether it is a wise decis-

ion or not, time above wj1J de:ide.lf you 
(the Prime Minister) do well, the people 
will then decide and couid say thitt a 
wise decision. We wi)) respect the 
verdict of the people and we wil1 sub-
mit to what this House decides. This is 
all by way of digression. 

Comin g to the address of our 
President, there is no mr-olion of the 
steps the (Jover nmen t is Ii kely to take 
to develop the most backward regions 
of this country. It is common knowle-
dge that every year, or at least once in 
two years, certain areas in this country 
are getting very scanty rainfall and. as 
a result, people are put to great misery 
and distress. We notice that by the 
end of the Sixth Plan there wou,d still 
be left 45 miJlion hectares of unirrigated 
land of the targeted land. In thlS 
address we do not find any mention of 
any strategy to see that such areas are 
given irrigation faciH ties on priority 
basi,_ 
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It is everybody's knowledge that 
unless the poorest of the poor is uplifted 
and developed, the nation cannot claim 
to have done justice to all the sections. 
It is common knowledge that in spite 
of the Sixth Five Year Plans a nd spend. 
ing over hundred thousands of crores of 
rupees nothing tangible or worth the , 
name can be said to ha~e been achieved. 
On the other hand, according to the 
available statistics, the percentage of 
people below the poverty line is in~reas

ing year after year. Therefore, Madam 
Speaker, it can be said that performance 
of the Congress (I) for the past 35 year 
has been most unsatisfactory. 
16.0~ hrs. 

We find Critual promises 
mad\! as usual in the Presi-
dent's Address. We had expected 
that our young Prime Minister will have 
wisdom and take new steps and good 
policies, but our expectation belied when 
we fOlJnd that the AIADMK Member, 
their ally was given the Deputy-Speaker-
ship and not to the real Opposition. 
It shows tha t they arc only tryi ng to 
copy the old methods. They have not 
changed even a little bit. That is quite 
evident now. 

There has been some pi ous promise 
made that there will be clean adminis-
tration. There is a saYlDg that it is 
easy to win an election, but difficult to 
run the administration. Last 35 years 
have shown that the image of the 
bureaucracy has been f''le of indifference 
deep corru~tion and negligence. Now 
in this state of affairs it is very difficult 
to conceive of any clean administration 

unless drastic measu reS are taken. \Ve do 
not find what new measures are being 
taken. 

One thing thJt I would like to 
suggest is tha t a udi t of wurk shoulJ be 
established as a routine matter in the 
administration to evaluate work. 

Only then can something be achie-
ved. If really the Government is 
anxious to hav.: a clean administra tion, 
j t must have set up an Ombudsman at 
least as we have done in our State 
(A.P.) 

With these words, I oppose the 
Motion of Tha Ilks. 

[English] 
16.02 hrs. 

CALLING 
MATTER OF 
IMPORTANCE 
16 02 hr~. 

ATTENTION TO 
URGENT PUBLIC 

Rt-por~d fresh violence in Sr; 
Lanka causing loss of life and pro-
pertyof Tamilzans and tr~spass of a 
Sri Lanka Patrol crafl into Indian 
waters attacking Indian FisheJme:: 

SHRI PRIYA RANJAN DAS 
MUNSHI (Howrah) : I can the atten_ 
tion of the Minister of External Affairs 
to the following matter of urgent public 
importar.ce and request that he may 
make a statement thereon:-

"Reported fresh violence in 
Sri Lanka causing loss of life and 
property of the Tamilians and tres-
pass of a Sri Lanka Pa tr01 craft into 
Indian waters attacking Indian 
fishermen and the action taken by 
the Government in the matter." 

THE f\.fINJ'iTER OF STATE IN 
THE MINISTRY OF EXTERNAL 
AFFAIRS (SHR[ KHURSHEED ALAM 
KHAN):Since the House considered the 
question last, the situation in Sri Lanka 
already grave then, has deteriorated even 
furtprr. 

.., Until the end of last year, 
tht'ugh the All Party Confo!rence was 
making no visible progress, its mere 
cxis fence ga ve S 'Jme hope tha t a negoia-
ted settlement, acceptable to all, woul d 
be- f ,-'und for the problems faced by the 
Tamils in Sri Lanka. The dr aft legis-
lation introduced by Presid\!nt Jayewar-
dene late last year was insufficient to 
meet T dmil aspirations, but was being 
considered seriC'usly by the TULF with 
a view to improving it to meet their 
demands. Unfortunately, it was rejected 
out of hand by the Sinha Ie parties and 
the Buddhi5t Clergy and was then with. 
drawn by President Jayewardene. The 
All Party Conference was terminated 
on 21 December~ and there is DOW DO 
indication that a political soJution is 
being sought. This is a matter of 8I1l"Ie 
disappointment and frustratioD. We 
fear tbe continuation of the situatioD 

may not permit the return, in safety 


